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was being held. It was not stopped on the 
way. The attempt to scop them at the gate by 
the police was crushed by this jatha and there 
were clashes in which most of the people of 
the jatha died. The people who died belonged 
to the jatha which went 5 kilometres away. It 
seems that the Nirankaris were prepared. 
Foreign arms were perhaps used. All that  
requires enquiring into. 

Now, Sir, the ruling Akali Party, the 
Shiromani Akali Dal, the Janata Party, the 
Communist Party, the Marxists' Communist 
Party, and all other parties in Punjab have de-
manded a judicial inquiry. The Government 
was dilly dillaying for many days and then 
they refused a judicial inquiry. The result was 
that the next day when the bodies were taken 
out, the supporters of the Government at-
tacked a police sation where, to save 
themselves, the police had to resort to firing. 
After that, there were attacks in other towns. 
One Akali Member of the Assembly led 
attacks in Patiala, burning shops and all that. 
Now, what is the situation? I will just give 
you two quotes from a leading paper of 
Punjab—the Tribune; 

"Because of political interference by a 
few Ministers and tensions within the 
Akali leadership, no officer is today 
willing to undertake any responsibility". 

So these people of the Randhir Singh Jatha 
went there. Nobody prevented them. The law 
and order machinery dare not do it because a 
Minister at Manji Sahib was there to send 
them. Most of the Punjab officers believe that 
the law and order situation in the State cannot 
be prevented from further deterioration if the 
Government leaders do not agree to this de-
mand. 

Then, Sir, a DSP who was injured by a 
bullet in the firing to prevent the clash was 
transferred from Amrit-sar and he has said 
that he     would 

resign ratherj than put up with    this 
Government. And this is done because the 
ruling party put the pressure.    I am not a 
defender of the Nirankaris. They have     
certain arms.    Whether they are licenced or 
not, whether they have foreign links—all that    
requires enquiring into.  But why is a judicial 
inquiry being refused? The   situation is one of  
etreme commuual  tension. All the Hindus, all 
the minorities are feeling so tense about it, 
feeling     so concerned about it that there is     
almost a  communal polarisation.      So, 
through you,, Sir, I want to draw   the attention 
of the Home Miniser,      because the Prime 
Minister called Shri Badal and asked him why 
an inquiry was not being instituted, and 
demand that a judicial inquiry should be in-
stituted, communal peace should     be 
maintained, leaders of the ruling party should  
not interfere in day to     day affairs and the 
officers should be protected from further 
demoralisation. 

DISCUSSION   ON   THE     WORKING 
OF THE MINISTRY OF EDUCATION 
AND   SOCIAL WELFARE  AND  DE-

PARTMENT OF CULTURE 

PROF. RAMLAL PARIKH (Gujarat); Mr. 
Chairman, Sir, I am happy to initiate the 
discussion on the working of one of our very 
crucial Ministries,, the Ministry of Education 
which deals with the future of the younger 
generation. 

[Mr Deputy Chairman in the Chair] 
Sir, I am very happy that with the advent of the 
Janata Government the Ministry has been 
working very actively and particularly has 
tried to set the priorities of education in the 
right direction. If we look at the last year's 
working of the Ministry of Education one is 
struck by the earnestness of its effort, the 
sincerity, the determination with which it is 
pursuing the highly neglected aspects of our 
educational system., (1) primary education or 
elementary education and (2)  adult education. 
This is 
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a matter of great encouragement to many of us 
who have been working in the field, of 
education who have been sore over the 
Government's neglect of primary and adult 
education. This is a step in the right direction. 
This is a very significant step which will have 
far-reaching impact on the future of our 
educational system. 

In the matter of primary education, I am 
very happy that the Minister of Education as 
also the Prime Minister himself have time and 
again during the last year expressed their 
resolve that they want to ensure that the 
elementary and primary education, as 
envisaged in our Constitution, which is an 
obligation on the Government to ensure 
universal, free primary education, will receive 
the utmost importance. 

In the same way I also find that adult 
education has received very great importance. 
I find a new dynamism, a new approach of 
utilising the energies and the experience of 
voluntary agencies in such a vital sector of 
our national life. This is certainly a matter of 
great satisfaction. I congratulate the Education 
Minister that he has been able to bring about 
this new dynamism in the field of adult 
education. 

The problem of illiteracy before us has been 
hanging over three decades. It has been rising 
in its enormity from 27 crores illiterate that 
were there in 1947 at the time of indepen-
dence, now we have gone over to 42 crores or 
even more. Now the position is that the 
Ministry has come up with the resolve to wipe 
out illiteracy or age group of 15—35 in five 
years. Earlier they had thought of doing it in 
ten years. At the instance of the Pn'mc 
Minister they have made it five years. But this 
is a very great re-nolve, a very great pledge 
which the Ministry has taken. I would like to 
remind the Ministry that it is not ffoing to be 
easy to fulfil this pledge 

and they will have to spare no effort, no stone 
unturned in fulfilling this pJedgt. This 
Government has now pledged that they will 
achieve universal, froe, compulsory, primary 
education by the end of the sixth Plan. They 
will ensure that illiteracy in the age group of 
15—35, which also accounts for 10 crores 
people, will be wiped out in five years. These 
are two very important positive pledges which 
the Ministry has undertaken and I hope the 
hon'ble Minister, his colleagues, the officers 
in the Ministry will realise the sacredness, the 
seriousness, the wide-ranging implication of 
the pledge which they have made before the 
people. If they succeed, which I am sure they 
will, then they would have changed the 
educational scene of India. The education 
which benefits a few elitist groups of people, 
which has been building its own aristocracy 
will be changed and will be available to the 
masses. This is a very crucial question before 
us when we think of education in India. 

It is a matter of pity that I find in the Report 
that after thirty years there are still three States 
where even free education up to class Vtl or 
VIII is not available. This is certainly a very 
deplorable thing. And whatever the Ministry 
may say— that this is a State subject and 
therefore the legal position is that they cannot 
compel them and they cannot do anything—
would be no answer. The Ministry has a 
tremendous,, powerful moral authority. It has 
resources; it has prestige; it has the power of 
persuasion which it must use to secure free 
primary education in these three States which 
have been left out and which have been men-
tioned in the Report. Let us not take recourse 
to legal provisions. This is not a question of 
what law permits or does' not permit. It is a 
question of achieving certain national 
objectives to which we have pledged at the 
time of the founding of our    Constitution 



119 Discussion on the                [ RAJYA SABHA ] of Ministry of 120 
working Education etc. 

[Prof.   Ramlal  Parikh] 

and we must do  everything possible to 
achieve them. 

Now, Sir, I am equally happy that the adult 
education scheme also is picking up and that 
very soon we are hoping to have a nation-
wide movement for adult education for the re-
moval of illiteracy and in the coming five 
years, I feel, the way the Ministry is 
working—particularly the Adult Education 
Division is working—they should be able to 
fulfil this objective of removing illiteracy 
from the age group of 15 to 35. 

Now, Sir, the Ministry also took an 
important step of appointing review 
committees for the new pattern. The 
controversy about the pattern is still going on. 
It has been going on ever since its inception. 
Whatever it may be,, the Ministry made a very 
correct decision in reviewing the content, the 
curriculum of I to X, the syllabi of even the 
plus 2 stage. This is very important. Some of 
the very important recommendations had 
emerged out of the deliberations of the two 
committees. The most important re-
commendation by the first committee for the 
first ten-year schooling is that we must have 
socially useful, productive work and not work 
experience as it was up till now. The 
committee, of which I had also the privilege to 
be a member, departed from the earlier word 
not for the fashion of having a new 
terminology but very deliberately. It felt that 
the work experience was pretentious and that in 
the name of work experience we were trying to 
cheat ourselves and the people and, therefore,, 
we wanted to be very specific. We do not want 
work experience; we want socially useful, 
productive work as an integral part of curricula, 
as an integral part of our examinations, as an 
integral part of everything that constitutes 
education—not as a tag, not as something 
which is available as a supplementary or an 
extra-curri- 

cular activity.  We want it to be      a core 
programme of education, a central programme 
of education and this is a very important 
recommendation. I do not know how the 
Ministry     is processing     these    
recommendations. But,,  while   appreciating  
their    laudable efforts, while admiring the kind 
of priorities that they have set up, I do feel 
concerned     at the pace      at which 
consideration of these Reports is  going  on.    
As  a  person dedicated to the cause of 
education and    education which will benefit 
the masses, the common man of this country, 
and not a few elit which may result     in 
creating  another oligarchy  or  aristocracy, but 
which will create a     real egalitarian   society _   
I  feel  concerned that  these  recommendations      
which are quite radical have not been     re-
ceiving   as   much   attention as   they should.   
The new  academic  year     is starting after a 
month or so and we ought to be ready with our     
plans. This is a recommendation which    the 
Ministry has  accepted,, the Education 
Ministers'  Conference has     accepted. There is 
a widespread agreement on it.    I do not find 
anybody saying that it is something wrong.  But 
if it     is right, then we should not pass      on 
the buck to each other.  The     Central 
Government has taken over    the leadership  
not only to make  recommendations.  The 
Central Government has taken over the 
leadership to ensure and facilitate its 
implementation and it is here, Mr. Deputy 
Chairman, Sir,  that the hon.      Minister,     
who himself     is a great educationist,      a 
learned scholar,, has a great responsibility, a 
responsibility to ensure that the Ministry does 
not get diffused into small projects, hundreds of 
other programmes of routine nature, but really 
get  geared      to the programme      of changing 
the system of our education. I do not find any 
practical measures as yet emerging and that is 
why      I am really anxious  as to what     will 
happen. Will it be like the earlier re-
commendations, like the Kothari Commission's 
Report or other reports? Or whether it will 
mean that there will 
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be a time-table within which we will 
implement it? This is a question on which the 
Ministry cannot say that the States are doing 
or not doing it. They must give a leadership. 
They must continue to pursue their leadership 
vigorously to persuade the States, to persuade 
the schools, to persuade the universities, to 
persuade the public and make it a fighting 
programme to see that it is implemented. 
After all, for ages we have been accustomed, 
for centuries we have been accustomed, to 
book-based education and for the first time 
now there is a clear-cut recommendation, 
there is a clear-cut agreement and 
commitment by the Ministry, including the 
Prime Minister and the Education Minister,, 
that they want a socially useful, productive 
work to be the central core of the educational 
system. The centra-lity of book-based 
education has to be replaced by the centrality 
of work-based education. This is what we 
have said in the Committee. By 'work-based 
education' we mean productive work, socially 
useful pro. ductive work. Therefore, this is a 
very serious thing and I am sure all the hon. 
Members of thjs House will lend their fullest 
support to the Ministry in implementing this 
recommendation because, unless you im-
plement this recommendation, there is no 
break-through. There is no question of adding 
something and retaining everything that we 
have. Perhaps, we are in the habit of regaining 
everything that we have in the past system and 
we also want to add something to it. That will 
not work here. I am glad that the Ministry 
accepted this and the Central Board of School 
Education also accepted this, and also decided 
to reduce the load of syllabus from this angle 
so that it may provide room for work-based 
education. It is not a question of working for 
or against book-based education. But book-
based education has resulted into a disaster in 
our country, has resulted into creatine a 
society full of inequalities, a society full of 
exploiters, and 

has resulted into creating a system of 
exploitation even in the name of education. 
All this can be removed only with this. I am 
aware that it is not easy. I am aware that it 
will receive resistance. I am also aware that 
the students and the parents will not easily 
accept it. But that is why it is a challenge 
which the Ministry has to take with a much 
greater vigour, with a much greater sense of 
urgency. The time factor is very crucial. The 
time is passing—and it is passing very swiftly. 
Reform in educational system has been one of 
our cherished dreams and ideals and for years 
and years, for decades and decades,, we have 
been talking about it and for the first time now 
we have the hope with the commitment of the 
Prime Minister, the commitment of the 
Education Minister and the commitment of 
the Janata Party and also the realisation of the 
futility of the old system of education which 
has failed us in every respect. It might have 
created some good individuals; that any 
system can do. I am talking of the system and 
not of the exceptions . 

The system as such as failed the nation. 
The system has failed all of vis. Some good 
individuals from some institutions might have 
emerged here and there even within that 
failure but that is not because of the system. 
The system is working against the national 
objectives and against the dreams and ideals 
to which the nation is committed. Therefore, I 
would urge upon the Education Ministry that 
they must not let' time. They must do every-
thing. Even if it requires persuading 
everybody going from school to school, from 
college to college and from university to 
university, they should do it and get it done. 
Do not say to this House that you have told 
the States but that they are not implementing. 
We are now fed up with such answers as if it 
is somebody else's responsibility and what we 
can do. The Central Government has taken   
the  initiative  and  the   leader- 
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shit, it must live up to it, and I am confident 
that they will live up to it. 

Tfien, Sir, there was the question of 
vocational and non-vocational schem 
es in our so-called ne-w pattern. I have 
been critical of the new pattern. But, 
whatever it may be, if it has come to 
stay, then I would not advocate to 
scrap it overnight and just go back. 
That is not what I am pleading, what 
I am advocating. What I am saying is 
that now, whatever it may be, 12 years 
schooling has come to stay. All right, 
let      it      come      to      stay. The 
whole nation accepts the 12-year schooling 
and 3-year university. Whether it is two years 
or three years, that is a different thing. But 
within 12 years, in the name of 10 year 
school, the importance of an attention to 
primary education was foigotton and the 
whole system was constructed as if primary 
has to feed the secondary, the secondary has 
to feed the under-graduate and the under-
graduate has to feed the postgraduate. The 
system at the root has no personality of its 
own and its own objective. We must also 
make sure that this is changed. 

Regarding the whole idea that some 
students will go to the vocational courses and 
some others to the higher education, with all 
the honour, prestige, privilege and 
Brahministic element attached to it, nobody in 
this country will accept this. This has not been 
accepted. Basically the Kothari Commission 
was wrdiig in saying that 50 per cent of the 
students will be branched off here and there. 
No Government can do this. All the branches 
of learning must have equal importance, equal 
prestige, equal credibility, equal 
employability, equal gain-fulness and equal 
honour. But tHat is not what we say. What do 
we say? We say that the students who are 
brighter and talented will go for higher 
education and others will go for   the  
vocational   subjects.     There- 

fore, the vocational subjects are meant for the 
lower calibre. I must say that it will create 
disaster. It is abnoxious to hear this kind of 
thing that because some students are not 
competent to pursue higher education and 
they should not pursue it. Everybody is 
competent to pursue higher education. One 
may have one type and another may have 
another type. So, this distinction between the 
technical and the non-technical courses must 
be given up. We must have only one stream. 

A new suggestion that was again made by 
the Prime Minister is that we should have 
primary schooling for seven to eight years. 
Instead of having the secondary and the 
higher education and making artificial 
divisions, each division having its own vested 
interests, we must have four or five years 
secondary school system jn which there 
should be an integrated programme for four to 
five years, providing within it hundreds of 
options and hundreds of alternatives. It should 
be a system which has multiplicity, a system 
which has diversity and a system in which 
entry and exit are very flexible. This kind of 
system could be evolved. I think, more or less, 
the thinking of both the committees—the 
committee for the 10-year schooling and the 
committee for the plus two stage which one of 
our Hon. Member, Dr. Adiseshiah headed—
was on these lines. But the question is of 
implementation. And whatever agreement we 
have, if out of 10 issues we have agreed upon 
two issues,, we must see that within one year 
or two years, we get them implemented, or 
give them up and say to the nation that this is 
not possible. But let us not now delay this. 
This is utmost urgency. 

I am glad that the Ministry has also said 
that they want to orient the whole system 
towards egalitarian objectives. I am glad that 
in the beginning of their report, they say: 
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"In retrospect, it has been an eventful 
year marked by intense activity to give a 
positive, meaningful and egalitarian 
orientation to the educational efforts of the 
Government." 

This is certainly heartening to hear 
from the Government. For the first 
time I see this kind of a commitment. 
It is very good. But having said this, 
we cannot then shirk the responsi 
bility of hringing the so-called public 
schools in line with the national sy 
stem of education. I would not, for a 
moment, 'say that they are not doing 
good work. That is not the issue. If 
they are doing good work, the adverse 
effect of what they have done is ten 
times more than the results they have 
achieved here and there. The public 
schools may continue if they want to 
continue.        They have the 
freedom ; anybody, has the freedom t0 run a 
school. But two things must be made clear. 
Firstly, these public schools will be required 
to impart at least the primary education in the 
children's mother tongue. This Is the 
principle. All over the world it is so. How can 
we in India permit something different? If 
they do not agree and we cannot stop them 
constitutionally, boycott them. Let the 
Government and the Ministers say that they 
will refuse to associate themselves with 
schools which do not provide instruction for 
the first seven or eight years at the primary 
and elementary stages in the children's 
mother tongue, however good they may be. 
They may have some good aspects, but what 
we need to achieve is different. In the public 
school system the question of media is there. 
Then they should not be allowed to charge 
heavy fees. They may continue as schools. 
Now, on the one side we speak of universal, 
free primary education by the end of the Sixth 
Plan and, on the other, the Public schools are 
allowed to charge Rs. 100 per month as fees, 
which is many times higher than even the 
university fees. This kind of double-standard 
has  to be brought to an  end.    Ways 

must be found out, and Members from all 
parties should be called and consulted and 
their co-operation must be sought on how to 
bring about an end to this situation. 

Then, coming to higher education, I am 
glad that the autonomy of universities is 
being respected. At least the Government has 
several times stated its commitment to 
respect the autonomy of universities. 
Therefore, it is very good. In many cases, the 
autonomy of universities has been restored, 
which had been taken away by the previous  
Government. 

SHRI   JAHARLAL BANERJEE 
(West Bengal): It has again been taken away 
by the Communist Government in West 
Bengal. 

PROF. RAMLAL PARIKH: But 
here also there are some basic, crucial 
questions on which implementation is 
very important. Now, it was in 1965 
or      1956 that      the Kothari 
Commission       said; ''We       want 
to complete the process of changing the media 
of instruction into regional languages in 10 
years" And I feel very sad that the Vice-
Chancellors' Conference, meeting in Rajkot, 
now says—as if the question has come up for 
the first time—"We will do it i'n five years". 
What did We do in these ten years? This 
commitment was totally neglected. The 
Kothari Commission Report was accepted by 
the Government, by the Parliamentary 
Committee, by both the Houses of Parliament 
and it was reflected in the National Policy 
Resolution. But we are still very far from 
implementing it. There is not that drive and 
enthusiasm being shown to complete this 
programme even in the coming five years. 
And 0ne of the handicaps in this is that boards 
are created by the State Governments as if we 
are going to produce text-books in higher edu-
cation. This is a misleading concept. A very 
great mistake was committed. Instead of 
asking 1.00 P.? the universities and those who 
are teaching t0    write    their 
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books themselves and supporting 
them it does not matter if one 
subject there are a hundred 
books—instead of encouraging, wel 
coming and facilitating the multi 
plicity of books we want to im 
pose textbooks. And this has hindered 
the growth of the regional language 
literature Publishing 400 books in 
all regional languages of India, in 10 
years is no progress. It is nothing. 
With Rs. 1 crore being allotted to 
each language, this is a very unsati 
sfactory progress. Therefore, we must 
do something to accelerate it, to im 
plement it, within one or two years 
at the most. Unless these fundamen 
tal changes take place in higher 
education, nothing will happen. Just a 
change     in the        media        is 
not a change in the instruction, it is 
the change of a system that is requir 
ed. The old system will being to melt 
itself 0nly  when you change the medi 
um. So long as you do not do that 
nothing will happen. This is the 
first precondition, this is the first con 
dition precedent for a higher educa 
tion reform, that the medium of 
instruction in all our colleges and 
universities must be the mother tengue, 
must be regional language of the 
students. This we must do. Now, 
in terms of higher education another 
important change is this. We have to 
make sure that now our higher edu 
cation is related to the life of the 
people, not just through research 
papers only, but by doing solid field 
work, by making social service, field 
work, extention woak, or by 
promoting adult education 
or by working for removal of illiteracy or 
improving health, improving sanitation, rural 
development, whatever it is. Let them choose 
anything as an integral part of the curriculum. 
Here again the Association of Indian Vice-
Chancellors have accepted, the Ministry has 
accepted, the State Governments have 
accepted, the need for it; but who is to do it? 
'We must have some breakthrough here, and 
for having that breakthrough, if necessary, I 
would urge on the Minis- 

try, I would urge on the honourable 
Minister for whom I have the highest 
esteem as a man, that he should 
personally go from university to 
university and beg of them saying, 
please do this for the sake of the 
nation. He should beg of them, 
leaving apart the question whether 
Central authority is there or not, 
leaving apart whether Constitutional 
powers are there      or      not. 
He should beg of them that this is something 
which they should do for the sake of the 
nation. Unless we do it, I am afraid, we will 
lose the tremendous drive given by both the 
Prime Minister an^ the Education Minister, 
the new hope that was generated by the 
speeches and the directions and the clarity of 
thought given by both of them. We will lose 
that momentum and we will again be in the 
same rut—if we do not utilise the time factor, 
if we do not do it immediately. Now, I am 
glad the University Grants Commission also 
prepared a policy framework paper which 
accepts all these things. I hope they will im-
plemen*  it.... 

 
PROF. RAMLAL PARIKH;     I will take 

five minutes. 
Therefore, on this regional language 

question, this question of breaking-up of the 
centrality 0f the book knowledge by making it 
organically related to productive work and 
social service. We should work hard and not 
adopt touch-and-go method. Many young men 
of the National Social Service Corps have 
dtfne excellent work in villages. Here again 
this touch-and-go activity is not related with 
the total academic life of the students. A. 
student who has done well in sports can get 
some credit. But a student who has done a 
good social service will not get credit, W'U not 
be hon-I oured, will "not be given credit for 
his effort in social service. How long will this 
remain an extra-curricular activtty?   This must 
be made an acti- 



 

vity which is the core of education and the 
whole education must be built around that. 

The'n,  the  question     of     education and  
jobs,  degrees  and jobs  is     also being 
debated.    There was a National Education 
Conference  called by     the Basic Education 
Committee of which the  late  Shri Shriman   
Narayan was the chairman.    There also they    
had a  consensus,   and  many  members  of 
that Committee are Members of this House 
and they also had agreed that we   must   do   
something  immediately. Now, what worries 
me, what worries many 0f us, and what must 
be worrying the Education Minister    himself, 
is:    How to go through this?   How to have a 
break-through?   How will you make a 
beginning?    Now, here again, if  very  soon  
we  do  not  bring     out something, some 
tangible result which the people can  see 
themselves    with their  own  eyes,  they will  
iose faith in  us.     Minister  after Minister    
has been saying that we will   bring about a  
revolution   in  our  education.     But nothing 
happens.    If people lose faith in us,  the result  
will be    disastrous for the future a'nd no 
future effort will be  possible.     Now  they  
have  confidence in us.     Their confidence in 
us continues today.     They have trusted us 
and they are willing to trust us for a few more 
years.    But they are impatient to get some 
tangible results on this issue of restructuring 
our educational system. 

It is unfortunate that our universities are 
being frequently disturbed. It is very 
unfortunate. The recent events 0f violence in 
the university campuses have pained us. 
Naturally they have pained all of us. I do "not 
think this should be an issue which should be 
discussed on partisan lines. As a TOatter of 
fac*> education as such must be discussed on 
non-partisan lines. An appeal to this effect has 
been made by our leaders. Let us co'nsider 
this as an issue which affects the future of the 
whole generation, the new rising generation, 
the younger generation. Let us not treat this at 
203 RS—5. 

I least as a partisan issue. Very soon, we must 
evolve a consensus amo'ng our political 
leaders because without their consent no 
decision -wti.1 stand. In the past several 
agreements have been reached with them. We 
will try again and come to an agreement that 
we shall 'not use university campuses for 
political propaganda. If students want to take 
part in politics, we will call them outside the 
campuses and certainly we will give them 
political education because in a democracy 
political education cannot be ruled out. But it 
is different from political propaganda and 
usfcig students for partisan ends or groupism. 
We shall, therefore, not allow any violence to 
be encouraged in the university campuses. On 
this we should very soon have an agreement. 
Let us have it, even if it is a limited agreement. 
I would appeal to all our friends on the other 
side so that all of us can work together for 
achieving this. Let us in this House take 
initiative jn bringing about this understanding 
so that our colleges and universities are 
allowed to function within their precincts free 
from political agitations, violence and other 
extraneous things. 

SHRI B. V- ABDULLA KOYA (Kerala): 
What about educational institutions being 
used as training ground by the RSs? 

PROF. RAMLAL PARIKH: I said for 
political purposes. I do ttot want to enter into 
details. Educational institutions should not be 
used for purposes other than academic and 
educational, by anybody. That is my point. 

Now the time has come when our system 
cannot bear any further strain in terms of 
resources. Of course education needs 
resources. The Planning Commission is not 
providing the required resources. I fully 
support the Ministry's efforts to get these 
resources. That is one side of it. But since this 
system is thoroughly exposed in regard t° its 
inadequacies, drawbacks and failures and 
since it has now been realised what a disaster 
it has brought 
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t0 our national life, let us not expand it further 
until we have rectified its mistakes. I had 
moved a Motion in this House. It ig still lying 
as one of the pending Motions. There I had 
suggested t0 declare a -moratorium for three 
years during which no new college or new 
university should be opened. At least for three 
years let there not be any new college or uni-
versity. We will use this period of three years 
to completely reshape and refashion and 
restructure bur existing system. When we are 
satisfied that we have been able to achieve 
something, then we can expand it. Otherwise, 
there is no use expanding a system which is 
sinful, it is no use having a system which is 
full of vices. Let us at least refrain from that. 
(Time Bill Rings). I am just now finishing, 
Sir. The point is that this Ministry's working is 
of crucial importance to thid House because 
on the success Or the failure of it de-pends the 
future of our nation and the future 0f so many 
things. Even the future of a peaceful society 
depends on how we reconstruct our 
educational system. Therefore, I would only 
say; Let not the Central Government, while 
taking initiative in these matters, take an 
attitude like the earlier government, which can 
be called the 'big brother' attitude and say that 
only the Central Government knows 
everything and the States do n°t know 
anything. There has to be diversity, there has 
to be flexibility an dso on. I am very glad that 
this has been accepted at least now. But I was 
feeling rather sorry that this was not even 
theoretically accepted earlier when it was said 
that something had emerged from the NCERT 
and it had to be accepted, although it was not 
accepted by some bold State leaders. Even the 
States, even the districts, have tremendous 
scope for diversity, for flexibility, and if this 
is to be done, I would urge upon the Minister 
not to have too •many unwieldy organisations 
in the Ministry one o1 which, T am pointedly 

pointing out, is tne NC-&KT whicn, i do not 
think, justifies itself. It does not add to any 
healthy development; it does not need to be so 
big; and it does not have to interfere in the 
State Governments' affairs. But it interferes in 
so many things that the States are doing. In so 
many ways it is doing that. I must say that I 
have seen the way in which the NCERT has 
grown during the last ten years. It is an 
unwieldy organisation which must he cut 
down to a rational size and must be confined 
to a rational sphere a'nd certain limitations 
must be put on its activities also. Lastly, Sir,.. 

SHRI N. G. RANGA (Andhra Pradesh); I 
suggest that the honourable Member can 
continue his speech after the lunch interval. 

PROF. RAMLAL PARIKH: I am just 
finishing,  Sir. 

MR. DEPUTY CHAIRMAN: He is just 
finishing, Mr. Ranga. 

PROF. RAMLAL PARIKH; I am just 
finishing. Please bear with me for a minute. 

Sir, what I am saying is that we cannot 
afford to lose time on these things a'nd that is 
what I am saying now. We may agree or 
disagree. But, if you don't agree on certain 
things, then, let us give them up. But, on 
whatever we agree, let us not lose time. Let us 
not lose time in the task of reconstruction of 
education. Education is a matter of the utmost 
urgency today and everything else is 
subsidiary to it and secondary to it. While 
saying all these things and giving my 
comments, I would say in the end that the 
Education Ministry has awakened itself to the 
new responsibilities, to the new consciousness 
and to the new direction in which it should go 
and I congratulate them for that. All that I am 
cautioning them is this: Let them maintain and 
sustain the new tempo which    they 
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have brought about a'nd let them not get 
diffused in this.      Thank you. 

 
The House then adjourned for 

lunch at thirteen minutes past one 
of the clock. 

The House reassembled after lunch at five 
minutes past two 0f the clock, The Vice-
Chairman (Shri U. K. Lakshmana Gowda) in 
the Chair. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Before i call the 
next speaker, I would like to request the hon. 
Members to be brief because there are a large 
number of speakers on the list and we are 
supposed to finish this by about 5.00 o'clock. 

SHRI KHURSHED ALAM KHAN 
(Delhi): It is a very important subject. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I know it- As it is 
a very important subject, a large 'number of 
speakers have given their names. 

SHRI KHURSHED ALAM KHAN: Sir, 
the time can be extended. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Sisodia, you 
can proceed. 
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THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I think there 
are quite a number of other speakers 
from your Party. Please wind up. 
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SHRI LAKSHMANA MAHAPATRO 

(Orissa): Of late, we are short of 
eminence in kite-flying. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA); Mr. Sisodia, 
kindly wind up. 
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lies that I have been, and many other friends 
have been, pointing out here, the basic elements 
of the disease    in the educational system     In 
fact, the first   anomaly  of  our  country's  
topsy turvy priorities is the amount of funds 
that are allocated for education. Whenever any 
Ministry has to suffer a cut and whenever the 
axe is to be applied, it  is  first  applied  on  
education     and education is generally starved 
of fund. Therefore,  I would begin by     saying 
that let us at least give some attention to this 
first anomaly.    Let more funds be provided for 
education, because, education is the 
fundamental of development    of    any    
society.    The second anomaly that I would like 
to point out—as I said, I am only summing up 
some of the anomalies; I do not have the time 
to go into the details—is  that   our   
educational  system is  top-heavy   and  bottom-
light.     The topsy-turvy nature of our priorities 
is apparent from the rate of growth in the 
various sectors  of  education.     In the last 
twenty-five    years,    primary education 
expanded three times middle education four  
times,  higher     secondary education five times 
and higher education, college and university 
education more than six times.    In fact, even 
in university education, we find that     post-
graduate     and     research-oriented education 
has increased by 9 per cent compared to 3.7 per 
cent of the total university enrolment.    I am 
not  talking of  absolute  figures.     But 
percentage-wise,   the   least   expansion is    in    
primary    education,    next    in secondary   
education,   then,   more  expansion in higher 
secondary education and still more expansion, 
percentagewise, in university education and the 
highest    in    post-graduate    education and 
research.    It is quite obvious that this state of 
affairs cries for immediate remedial action.   In 
fact, for a country like India, as many friends 
have said now and many will say again later on, 
we need a massive mobilisation of resources, 
human, fiscal, financial and all that we can 
muster for removing illiteracy first of all for 
bringing knowledge, the basic minimum 
knowledge, to our people and to make it 
possible 

DR. V. P. DUTT (Nominated): Mr. Vice-
Chairman, Sir, the debate on the Education 
Ministry has also become a hardy annual. 
For the last six years, I have been 
participating in the debates on education. 
Every time, many hon. Members of the 
House, many eminent educationists and 
many others who are interested in education 
have been pointing out the vital and the 
basic problems facing the country in the 
field of education and_ yet, the things 
remain where they have remained for the 
last thirty years so far as the basic 
restructuring of education is concerned and I 
suppose the things will remain the same 
even when we are not here. For the last six 
years at least, I have seen educational 
anomalies being pinpointed and obvious 
solutions bei'ng offered. So, in the spirit of 
that hardy annual that we go through, let me 
also recapitulate some of the anoma- 
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tor all our people to get education, not 
necessarily formal education, not necessarily 
school and university education, not 
necessarily education at one particular stage 
of development or at one particular age, but 
education at any time and at any age through 
various means and methods. Today illiteracy 
is 60 per cent in the country. Sixty per cent of 
our people are illiterate. While there is no 
doubt that we have made tremendous 
progress, I will not deny it, in fact I am proud 
that we made so much progress after cur 
Independence, but taking the totality of the 
picture one cannot but be depressed by the 
fact that it is a shame for all of us here that 
even after so many decades of Independence 
there are more people who are illiterate today 
than there were a few years ago. 

Then again, Sir, look at the kind of quality 
of education that we have, what is known as 
general education. In fact, last year also I 
drew the attention of the hon. Education 
Minister to the fact that science education, 
education in technology, education in 
professional subjects, was not keeping up 
with the expansion of eduaction in general 
subjects, in Arts and Humanities. This is one 
of the major lacunae of our education system, 
whether at the school level or at the higher 
university level. 

Another anomaly that I would like to point 
out is the colossal, terrible wastage in our 
education. If I may give a few figures just to 
underline the immensity of the problem, Sir, 
out of every one hundred children who go to 
Class I only about 50 reach Class V, while 
only 35 reach Class VIII. In other words, 
there is a wastage of about 65 per cent, what 
we call them drop.outs. Secondly, in the case 
of secondary education, out of every 100 
children in Class IX about 70 reach Class XI. 
But Sir, lest we should forget, the situation in 
higher education is even worse, the wastage is 
more than 60 per cent. Out of every 100 
students,  ultimately  the  number     of 

Graduates is only 40 or a maximum of 45. If I 
may further give detailed figures, the total 
enrolment at the college level in 1972.73 for 
which I nave got the figures but I think the 
figures remain fairly the same so far as the 
general picture is concerned, was 15.72 lakhs. 
As against this, the number of graduates is 
only 4.2 lakhs. Even in Engineering, 
Medicine and Agriculture the wastage is 
about 30 per cent. In our higher education, 
Sir, we spend nearly Rs. 1000 per student and 
about Rs. 16000 per student of Medical, 
Engineering and professional subjects. And 
yet I am sorry to say that the majority of the 
higher education remains a wastage of one 
kind or another. Obviously, such anomalies, 
glaring anomalies have been pointed out 
many times by many eminent educationists. 
My old boss is here. I was Pro Vice-
Chancellor of the Delhi University. Dr. Sarup 
Singh is here. I told him the other day that he 
was my boss, in the University and he 
remains my boss here also. 

DR.    SARUP    SINGH    (Haryana): Boss 
and friend. 

DR. V. P. DUTT; Then there are ether 
eminent educationists here who will bear me 
out that we can continue this kind of system 
of eduaction only 

at our own peril. One other anomaly that I 
might mention was referred to by my friend 
from the other side about 10f 2+ 3 sytem. Sir, 
I am depressed to see that the 10+2+3 system 
is in utter and hopeless mess.   I would 

 say that the idea behind it, the conception 
behind it has been given a burial—and not 
even a decent one. We are playing with, we 
are fiddling with, we are tinkering with the 
future of hundreds of thousands of young 
people in our country. Some times we hear it 
will be 8^4 f 3. Some times we hear it will be 
6+6+3 and so on. I thought that the basic idea 
was to relate education to labour and pro-
duction to enable our young people to work 
with their  hands and to  be 
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[Dr. V. P. Dutt] able to manage machines 
and tools *nd acquire skills. That was the con-
ception behind this whole idea of voca. 
tionalisation. But now we are playing with 
numbers—whether it will be •6+6, or whether 
it will be 8 -f 4 or whether it ill be 10+-1 and 
so on and so forth. 

Education, we have said again and again, 
must be  socially  relevant     as well as     
mentally     elevated.    But I would like to  
emphasise that to my mind, the most 
important objective of education, at least at 
the school level, is  to  break  down the terror 
of    the complexity of the problems of 
modern civilisation and modernisation, to    
inculcate the scientific temper in them, to give 
them a rational education, to enable them to 
master the tools    of production and to get 
nearest to life and to be able to handle the 
problems of life.   Otherwise, education 
becomes useless.   And that is why I have 
again and again underlined the    need    for 
looking into the content   of education. It is 
not enough to go into the macha-nics of it.   
What is the content of this education? Our 
Constitution provides— and from what I have 
seen from the latest  amendments that  the  
treasury benches have offered, the 
Constitution will continue  to  prived—the     
establishment of a     socialist,     democratic, 
secular  structure  of  society.    If that is so, 
our educational needs, our educational system 
must also be in harmony with this idea and the 
content of our education must also be demo-
cratic, secular and socialist and it must bring  
working  with  the   hands    and the minds 
together. 

Sir, I would also like to say that the 
Government gives the impression— at least to 
me—of not having made up its mind. We get 
the impression that we are drifting, we are 
dithering, that we are rudderless. It is neither 
the impression of a direction nor of clarity, 
much less of vision. And I should like to 
caution that we are sitting ot; the edge of a 
volcano.   I am 

chooaing my words, Sir, with the utmost 
responsibility when I say that we are sitting 
on the edge of a volcano and unless we take 
heed, this volcano will erupt. 

Ihere are a few other points that I would like 
to mention. Unfortunately, the Government 
has not exactly covered itself with glory in the 
matter of text.be oks and its general approach 
towards intellectuals. There is a videspread 
feeling in the country that progressive, 
democratic and secular historians and social 
scientists are systematically under attack under 
Government patronage. The manner in which 
the NCERT text-books have been sought to be 
withdrawn has not redounded to the credit of 
the Gov. ernment, nor fortified faith in its 
commitment to free intellectual expres. sic.n. 
Now I understand that the textbooks are to be 
withdrawn under ano. ther plea that of revising 
the courses ;>nd reducing the workloads. If 
that is' so, why can it the same distinguished 
authors- be asked to revise their text-books in 
the light of the requirement for reducing the 
workload? 

In reply to a question that I had asked, the 
hon'ble Education Minister said in the House 
that he had referred these text-books to certain 
eminent panelists. I should like to urge on him 
to let us know the comments that he has 
received. Let them be published so that there 
may be a democratic national debate on the 
issues. There is nothing hush hush about it. 
The text-books concern matters of various 
intellectual views and there fhould be no 
difficulty in having a democratic debate on 
these questions. In fact, it is unfortunate that 
we get ti;e impression that there is some effort 
to split professional organisations like the 
Indian History Congress which was established 
in 1937. Recently there was a so-called Indian 
Culture and History Congress patronised by 
the Government which had an organising 
secretary who was an R.S.S. Sancha. lak. So in 
the matter of text-books let not an impression 
be given that the 
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Government is being swamped the must 
fanatical and the most obscuran. ti3ts forces in 
this country because the unity and the 
integrity of this country have depended on 
tolerance and a progressive outlook born of a 
composite culture. If we are unable t0 
maintain that, then I am afraid we "W ill be in 
deep trouble. 

While winding up I would like to 
mention two other points. One is 
that the University Grants Commis 
sion has brought out a brochure on a 
policy question. I would like to com 
mend that brochure and its recom 
mendations. But the question is of 
implementation about which Mr. Ram 
Lai Parikh spoke in his powerful 
voice which is getting more power 
ful these days with his approximity to 
power but I shall add my small voice 
to it ____  

SHRI KHURSHED ALAM KHAN Your 
voice will be supported by your boss. 

DR V P. DUTT:...I will say that lack -of 
implementation which has been the bane of 
all the problems of this country will follow 
even with regard to this policy. 

1 would like to end by mentioning one 
thing which has been, shall I say, distressing 
me greatly namely, the smell of violence in 
the campuses. Whereas the Government 
machinery is exercising repression over the 
working  class.... 

SHRI JAGJIT SINGH ANAND (Punjab): 
It is already giving stench. 

DR. V. P. DUTT:... in the campuses of the 
Universities .   .  . 

THE    VICE-CHAIRMAN (SHRI 
U. K. LAKSHMANA GOWDA): Your time is 
up. 

DR. V. P. DUTT: .. .whereas the 
Government machinery is exercising 
repression over the working class, on the 
other hand, the forces of reaction 

who claim to be the muscle men behind the 
Janata Government are creating an atmosphere 
of violence and intimation in the Campuses. 
Sir, virtually every University in Northern 
India is either closed or is in deep trouble. And 
trouble from whom? To use popular phrase of 
a popular author, from All The Janata's men. I 
am not saying this in any partisan manner. I 
am only repeating what all the newspapers in 
this country have said. In the Delhi University 
every one saw what happened recently. How 
the Vice-Chancellor and the other 
functionaries were dragged and pushed 
around, beaten up. And yet, I am sorry to say 
that a senior Cabinet Minister like Mr. 
Vajpayee goes to the President. He does not 
go to the Education Minister. He does not go 
to the Prime Minister. He does not raise the 
issue in the Cabinet where he should have 
raised it. He is a Member of the Cabinet. What 
kind of collective responsibility is there. 

He goes to the President, demonstratively 
in favour of the students who indulged in 
violence—and every one saw it—and yet 
nobody from the Government had said 
anything about this absolutely abnormal, 
totally unusual procedure in the history oi this 
country for a senior Cabinet Minister to go 
publicly to the President. I am sorry, Sir, that 
this should have happened. But I do not want 
to end on this sour note: I would like to end 
on a slightly different note. 

Unfortunately, I would say, most of the 
people seem to think that they can poach on 
his Ministry. Some Minister decides 
everything about sports. Somebody else 
orders enquiries into universities. The hon 
Minister for Education is not allowed to 
decide. It is some other Minister who decides 
which will be our hockey team. Some other 
Minister goes and issues statements about stu-
dents and so on and so forth. I would like to 
urge upon the hon. Education Minister to 
exercise supremacy over his portfolio. In the 
end I ' would like to plead for more funds for 
lib- 
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[Dr. V. P. Dutt] 
rary development because without good 
libraries thre can be no good research and 
unless you give adequate funds to our libraries 
it will not be possible to attain the highest 
levels of excellence. In that connection I 
would also like to say that I have been raising 
this question again and again and the hon. 
Minister has been good enough to say that he 
has been considering it—the question of pay 
scales of Librarians and Directors of Physical 
Education. There is no reason why they 
should be discriminated against other teachers 
with regard to their pay scales. Can you 
imagine any good university where the 
Librarian is not to be of the level of a 
Professor or any college where a Librarian 
should not be at least of the level of a 
Lecturer? So, these anomalies should be done 
away with. Similarly, about the Directors of 
Physical Education also these anomalies 
should be ended. 

Finally I would like to ask the hon. 
Minister; Recently the Delhi University 
suffered heavy loss because of the tornado 
and in this House I said that the University 
suffered a loss of about Rs. 60 to 70 lakhs and 
asked for a special grant. I would like the 
hon. Minister to tell us what action has been 
taken, what special grant has been given to 
the Delhi University and the colleges for 
making up the loss. 

.Finally, Sir, I would like to end by saying 
that I have said all this in a good, sporting 
spirit because I do not have great 
expectations. We have seen what happened in 
the previous regimes and we have seen what 
is happening in this regime also. I am afraid I 
am coming to the conclusion that only those 
who are committed and dedicated to 
transforming society from the fundamentals 
will be able to bring about any change in this  
country,  and not those who are 

sitting opposite me nor those who are sitting 
along with  me today. 

Thank you. 
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): Mr. Anand. You 
have got to be brief. Generally all 
academicians are on the list and naturally they 
exceed the time limit. We have hardly any 
time and we have to close by 5 O'clock. I 
would request you .   .   . 

SHRI JAGJIT SINGH ANAND: I 
personally want to tell you... 

THE VICE-CHAIRMAN ,SHRi U. K. 
LAKSHMANA GOWDA): Mr. Anand also 
might be an academician. 

SHRI JAGJIT SINGH ANAND: I can only 
indicate mv mind that way-After all, you 
yourself being in the same boat, .you should 
be rather more      indulgement      towards     
me. 

Now, Sir, I want to start where my friend, 
Dr. Dutt, ended. I want to say that education 
has to be used as a key instrument of social 
change and we have utterly failed in the last 
30 or 31 years to do so. The failure diQ start 
with the Congress regime and the failure is 
being perpetuated now. Unless and until we 
fundamentally recognise that the basic 
instrument of change of society is proper 
education, unless and until we bring up 
intelligentsia through education—an 
intelligentsia which will overcome the 
colonial backwardness of two centuries, which 
will overcome the social backwardness of so 
many centuries, which will overcome the caste 
prejudice that has been the bane of India—
there will be nothing coming up. 

Now, Sir, the first thing I want to say is that 
we cannot overcome anything if the funds for 
education are so meagre. Government after 
Government tries to tinker with the problem. 
Then, Sir, it requires a method of working in 
which, within a given period,   illiteracy   will   
be   completely 
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wiped out among the adults, and beginning 
with the beginners, the primary school 
students, no more illiterates will be 
perpetuated. Now, Sir, this is not a small 
problem. Our panchayats and local bodies are 
dominated by the rich and the kulaks", they 
are dominated by the exploiters. When you 
talk of compulsory education at the primary 
stage, think of the poor man's son, the 
Harijan's son, who is also a bread-winner from 
a very early age—perhaps from the moment 
he walks on two legs. How can you take him 
to the school if you do not give him free 
books? if you do not give him free meals, if 
you do not i»ive him free milk at lunch time, r 
you do not give him a minor incentive in the 
form of a scholarship to go to school? Nothing 
is done about that. 

Now the Janata Government is say-i'ng that 
it will have 'more emphasis on primary and 
secondary education and less on higher 
education. This is also a strange thing. 
Perhaps this is the Janata Government's 
formula for wiping out illiteracy. The hon. 
Prime Minister said a number of times that in 
10 years—he has fixed periods for everything, 
I will not go into that because there is no 
time—he will wipe out unemployment. Now 
in one State the registers m the employment 
exchanges show that unemployment has gone 
up by 12 per cent. So the Janata Government 
will wipe out illiteracy if it gets at least 10 
years. But I will say that it is not likely to get 
even 5 years the way it is tinkering with the 
problems. Then I think unemployment will be 
double than what it is today, it is not a 
question of devoting less t0 higher education, 
hut making higher education motivated, job-
oriented, linked up with planning, linked up 
with the requirements of the country and mak-
ing it an integral part of the effort to raise this 
country out of its extreme economic 
backwardness and take it to highf t levels. 

Now, Sir, I have n0 time to go into it, but 
otherwise I will say that only those who have 
serious intents can wipe out illiteracy. Russia 
started with a much worse position than we 
did in 1947. Yet it has achieved literacy. Then 
take Cuba. How quickly has it wiped out 
illiteracy? So the first problem is that of 
wiping out illiteracy. The second is that our 
education must be purposeful, our higher 
education must be linked up with planning. 
Then this io-f-a r3or 8 _)^4^ 3 and all that is 
meaningless until and unless you strengthen 
rural education, small town education. If you 
do not do that, the class differentiation is 
going to be perpetuated. Then the lower class 
people, the poor people, the backward people 
are going to be pushed more and more to the 
so-called vocational side. We are already a 
Brahminic country and we are suffering a lot 
from that. In the new situation, a new type of 
Brahmi-nism will be perpetuated. 

Then, because there is no time, I will go 
ahead and I would only say that the problem 
of student revolt is there. It is not unrest. It is 
actually a revolt. As you sow, so you reap the 
whirlwing. It is like that that the students' 
revolt is coming to the total revolutionaries 
and the total revolutionaries in order to divert 
the attention have started the game of job re-
servation now going from the Hari-jans to 
various castes and backward classes and what 
not, whereas the problem is to create more and 
more jobs, to create niore and more avenues 
for fruitful employment, to create more and 
more educational possibilities. The problem is 
to create, but the quarrel is about distribution. 
And this distribution can prove very costly if 
we do not change our outlook. What do we 
find today? We find that the students see no 
future, they are aspired by nothing. The 
students in the higher establishments also 
think that by being there the evil day of unem-
ployment is postponed. So they get much   
more   conscious   of  what  they 
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lack in the society when they go out ana lace 
the same unemployment which they would 
have faced four or five years earlier. Then 
take the teachers. The teachers see no setose 
of purpose- in what they are doing. They find 
that their academic freedom is being 
impinged upon in a big way again and again. 

Then, you take the karamcharis. Sir, the UGO 
also recognises only the teachers aDd the 
students. There is no provision for any aid to 
the karamcharis. The UGC Act has to be 
amended to see that the karamcharis are a so a 
part of the system and that it is tripartite, and 
not a two-leg stool. I cannot dilate On this 
also. I have been repeatedly saying that the 
karamcharis have not been given re-
presentation on the management and the 
senate of the academic bodies. The 
karamcharis have n0 uniform pay scales, they 
have no security of service. And, I do not 
know whether, after the recent Supreme Court 
judgement, any steps are being taken to meet 
the demands of the karamcharis also. 

We have the examination system based on 
cramming. We should recast it. We should 
move from cramming to knowledge. We 
should have an open book examination system 
for which we need more and more libraries 
a'nd books. We need an entirely different type 
of asking questions and all that. I am a 
Member of the Guru Nanakdev University 
Senate. There the problem is that you cannot 
organise an examination without putting as 
many policemen in the examination hall as the 
students. If such a situation is there, wny not 
make a clean break with the type of 
examination system that we have? Otherwise, 
what is happening is that you bribe the 
examiners, the invigilators, give them a 
terylene shirt and promise a bottle of whisky 
in the evening and take all the answers with 
you. This is wh vt Is happening.   We have 
come 

t0 that really. There is no way of holding the 
examinations in the old system. 

Then, Sir, about the history books and all 
that, much has been said. Take the history 
books written by Dr. Promila Thapar and S. 
Gopal. They were opposed to the time-
capsule. Instead of taking the problem 
seriously, the time-capsule diversion was 
taken up. What is this (jam time-capsule. I am 
not at all for what is written in it. There is no 
mention of the leftist movements either of the 
communist persuation or of the CPI (M) 
persuasion. There is no effort t0 build up even 
Mrs. Indira Gandhi in that. You have 
concentrate^ on that and you have withdrawn 
the text-books because some non-descript 
person complained. The Prime Minister 
passed it on to you, you had expert opinion 
and the expert 0pinion JS divided. 

SHRI SHRIKANT VERMA (Madhya 
Pradesh); The Hon. Minister says that there is 
no mention of Jallianwala Bagh in that. 

DR. V. P. DUTT: The time-capsule 
contains the historical events-after 
Independence. 

SHRI JAGJIT SINGH ANAND: The 
Jallianwala Bagh tragedy occured long 
before, fortunately or otherwise. It was in 
1919. 

SHRI   NAGESHWAR PRASAD SHAHI   
(Uttar Pradesh): It ;s only the history of 
Jawaharlal Nehru and Shrimati Indira 
Gandhi. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Shahi, please 
sit down, we are discussing the Ministry of 
Education and Social Welfare. 

SHRI JAGJIT SINGH ANAND r Please 
save us from all those who indulge in 
diversionary tactics by way of time-capsule, 
by way job reservation for the backward 
classes; please 
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save us from those who want to subvert 
writing of secular history, please save us from 
those who are writing history which cuts at the 
very root of patriotism and those wh0 cut at 
the root of buliding up a generation of Indians 
who can build up the dream of the martyrs. 
Why am I saying this? see the 'Freedom at 
Midnight." This no'n-sense shows that Nehru 
and Patel were shaking in their shoes. Take 
other books. I would not use strong 
expressions. See, Mathai writing such non-
sense about Nehru. Then they write such 
books about the Father of the Nation. This is a 
very very planned thing. The imperialists from 
abroad and their reactionary a'nd paid agents 
here want to destroy the very fibre of 0ur 
youth by teaching that non-sense. If I had 
known such things about Nehru, j would not 
have come to political movement and be in it 
for 40 years. This is what 3.00 P.M .they are 
trying to do a generation which has no direct 
experience at all of the great liberation 
movement, the great anti-imperialist patriotic 
movement that we built. Unfortunately they 
were born too late to have a direct impact of 
Mahatma Gandhi or Jawaharlal Nehru or the 
other stalwards. go what I am saying is that 
this is something that has to be looked i'nto. 

Then I will not g* into what happened to 
the CSIR or what is happening to the doctors 
an,j scientists or into E>r- Chhutani being 
asked to pack up just because there was the 
foolish complaint about the treatment to JP. I 
will not talk of the NCERT because I have no 
time. But how long will you continue to 
destroy people's faith jn the doctors and 
scientists and academicians and how long 
will you continue to go on this course? You 
are trying to set up a parallel body to the 
History Congress and that parallel body is 
inaugurated bv mv non- friend, the Education 
Minister for whom I have high regard. He is 
the son of an illustrious patriot.    He himself 
had a 

lot to do with the freedom movement. But ne is 
more and more slipping under the wings of the 
RSS. "Who is the man who organised that? He 
is an RSS sa'nchalak. And who Pre" sides? The 
man who presides is an Anand Margi, an ex-
Vice-Chancellor of Jaipur, a notorious name. 
He goes there and speaks there because they 
are against the verdict of the History Co'ngress 
that there was nothing wrong with the text-
books. Then there was the Indo-Soviet 
Commission for Cooperation in social 
sciences. It was a high-powered commission 
an^ very tall persons from the Soviet Union 
were heading it. Now, Mr. Kotovsky is 
heading it. One of our colleagues in this 
House, Mr. Rasheeduddin Khan, is the co-Vice 
Chairman. Now there is an attempt to replace 
Mr. Rasheeduddin Khan by a person who is a 
notorious ClA man, who is a notorious agent 
0f the Americans and who orSanised the 
Disarmament Workshop to w°rk out a new 
theory of equi distance—I mea'n Mr. Rajni 
Kothari. If you wa'at to throw out Mr. 
Rasheeduddin Khan, throw, him out, but have 
a man of academic qualifications, a man of 
academic integrity, a man of stature. Otherwise 
. this is a diplomatic sort of thing. If you want 
the Russians to fade out of it and if instead you 
want to have collaboration with CIA men, it is 
up to you. 

Now what is happening in the Jawaharlal 
Nehru University since the Janata Government 
came is reminding me of McCarthyism in the 
United States. Are you a marxist? Are you a 
communist? Where were you born? To which 
party do you belong? They do not ask: What 
are your academic qualifications? What are 
the academic papers you have produced? 
What are the books you have written? What is 
your standing in the international field? Now, 
it was mentioned here about Mr. Vajpayee. 
Now I am told that another Union Cabinet 
Minister, I mean,   Mr.. 
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did "bad-bakhti" instead °f "kush-bakhti", that 
is, going to the President over the head of the 
Prime Minister and the Cabinet. Mr. Vajpayee 
is tired of waiting in the wings and trying to 
put up a good face on everything. Now 
Deshmukh saheb is for packing off all the 
three old persons so that the turn of Mr. 
Vajpayee or somebody else can come. How is 
the Government going to run like this if a 
senior Minister of the Government who has to 
deal with protocol and foreign relations gangs 
up with other people and goes to protect two 
or three students of the Akhil Bhartiya 
Vidyarthi Parishad of the Rss. who beat up 
the Vice-Chancellor and the Dean of. 
Students' Welfare? This sort of rowdyism is 
being defended by these great warriors of the 
Janata Government. How long is it going to 
be tolerated by this Ministry? 

I have no time to say about what is 
happening in the field of sports and what a 
sorry figure we are cutting. We talk 0f 
autonomy. When it suits us, we talk of 
autonomy. When it does not suit us, we 
interfere with academic rights. When it does 
not suit us, we defend rowdyism, we de-*end 
scoundrels and gang up with them. All these 
call for a sustained examination. I make a 
personal appeal to Dr. Chunder for whom I 
have high regard, not 0nly now but from 1956 
when I went to Calcutta and he hosted me in 
his 0wn house. We were on a very important 
mission, Afro-Asian solidarity. He should 
please assert himself and not slip more and 
more to the position of the RSS. He should 
please defend more and more academic 
freedom in this country. He should please 
examine the educational structure from the 
point of view of recasting it in a manner that 
would enable us to build up an India of the 
dream of the martyrs. Thank you very much. 

SHRIMATI KANAK MUKHERJEE (West 
Bengal): Sir, we have volumes of records on 
our achievements in education and social 
welfare. I have heard my friends expressing 
satisfaction on the achievements in education. 
But I am sorry to say that at the moment of 
our discussing education, so many universities 
are closed, all the universities in UP are 
closed, including the Banaras Hindu 
University. And what happened in Pant Nagar 
University? There has been a massacre. The 
PAC committed coldblooded murder 0f 
several people. You know what is happening 
in Delhi itself these days. In Jamia Millia Uni-
versity of which the honourable Prime 
Minister himself is the Chancellor, the other 
day when the honourable Prime Minister went 
there for a Convocation, the students wanted 
to present some sort of a memorandum to 
him, but they were prevented, some students 
were arrested, and six boys were suspenrfcd. 
Police terror is reigning over there. This is' 
what is happening in nigher education. Then 
how are we going to improve higher 
education? This is a big question before us. 
We talk of radical changes in the system of 
education. But with the present system we 
cannot do that at all. During the last three 
decades the Congress used the platform of 
education for their party interests. They used 
education for their business, for black money, 
and they turned the centres of education into 
centres of corruption .   .   . 

SHRI JAHARLAL BANERJEE: What 
were you doing in West Bengal? 

SHRIMATI KANAK MUKHERJEE: That 
you should know. I am proud that I am from 
West Bengal. At least there they are doing 
something they are taking some bold steps to 
fight the vested interests who are sitting in the 
educational institutions for decades. We can 
hear their voice even from here—the voice of 
the vested interests. Sir, he says he does not 
know what is happening in West Bengal. 



 

Anyway, Sir. It is good that the 
Government is having some programme for 
national adult education fiom 20th or 22nd of 
October this year. But the point is unless the 
Government takes the people's cooperation 
unless the Government involves the people in 
education, and if. If the Government rests on 
the bureaucracy, everything will turn into a 
fiasco as it has been happening foi the last 
several years. That is why I would request the 
honourable Education Minister to involve 
mass organisations and invite people's par-
ticipation. Now, what is happening to adult 
education, mass education? I have some 
actual experience. I am from West Bengal. 
We talk a lot about social welfare and 
development and welfare of women. Here are 
volumes of reports on this theme. But I am 
sorry to tell you what is actually happening. 
The representatives of the social Welfare 
Board in my State met the honourable 
Secretary of Social Welfare sometime before 
and he encouraged them for spreading mass 
education and adult education among women 
by opening condensed course schools. We 
have arranged that. We invited petitions from 
the people. Innumerable petitions came. But 
we selected only 71. And here is a letter from 
the Chairman, Social Welfare Advisory Board 
in West Bengal, dated 19th April, addressed 
to the Secretary, Central Social Welfare 
Department, saying that they did not get the 
money sanctioned even for the 71 condensed 
course schools for adult education for women 
over there. This is the type of things actually 
happening. 

We have heard a lot of the International 
Women's Year which we celebrated recently. 
How much have we been able to do actually 
for the improvement, social welfare and de-
velopment of education among women? 

Take the problem of free primary 
education. We see from this report that after 
so mHcTi of noise the enrolment is declining 
from  83.9 to  80.09 
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rrom   1975-76 to   1976-77 at    the    a India 
figure.    And in the case of   a Ipast six States, 
namely, Andhra Pra d-^sh,     Assam,    
Karnataka,    Kerala lamil Nadu and Uttar  
Pradesh    th. percentage of enrolment has 
definitely declined.  And in  the  university  
anc Ivgher education also the    enrolmeni has  
declined.  Especially    in the pri. mary 
education there is a droo   out. H ilf the people 
drop out by class V stage  and  three-fourths 
drop out by CIJSS    VIII    stage.    Only    
about   15 pupils reach class XI. This 
obviously shows that education is  basically    
a socio-economic problem.    Why do the 
children drop out?    The workers and peasants 
and people    in the villages ai e so poor and 
all the time the children have to work with 
their parents either in the fields or somewhere 
else in  the towns and villages.  They are 
working    with    their    parents    from rr 
jrning  till  night  for  earning  their own 
bread.    And again, they are not motivated.  
The  problem  is  essentially one of Socio-
economic structure of our society.   Our 
experience in    the villages is that whenever 
we go there, the people ask:    What are we 
going to gain  by this  education?  The edu-
cation  is not    job-oriented. It    is    a paper 
plan.  Unless we can motivate the people for 
education,  unless    the education is job-
oriented, unless they see some aim in learning    
the three 'R's  the   enrolment  will  continue  
to decline.    I  am  told  that  in the uni-
versities also the percentage has declined.    
Why?    The  students  see no prospects before 
them. Education    is not job-oriented and    
they    do    not know whether they will get 
any job at  all.    This  problem is  vitally  con-
nected with the economic structure of the    
society.   One    of    my     friends rightly said 
that only people who are struggling for 
changing  the structure of the society can  do 
something for the education of the masses. 

Now there is a lot of confusion about the 
higher secondary education. We know it was 
on the 10+2+3 pattern. All right. We started 
with that.    Now  we  hear  it  will be  8+4 
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pattern. There is so much of confusion, so 
much of experimentation and so much 
wastage of money. WTiat is it that we 
actually need? At least ten years of School 
education in the secondary level. That is what 
is< needed. So, we must do something plain 
and simple. 

We talk of people's education. But our 
plans are not always simple for the people. 
When we do make plans, we plan only for 
selected people of the upper classes. That is 
the difficulty with us. 

We know that ours is a countrj with many 
languages of many tribes etc. Basically, 
education is meant to develop people. This is 
essentially the task of the State. What is the 
position in our country? In our country, 
education is a concurrent subject. Government 
has failed in its promise at the time of election 
that it will revert it back to the State list. State 
intervention is essential in this field. We 
cannot allow education to be carried on as 
private business in any case. I have my own 
experience and I have seen private educational 
institutions being fun as big business in many 
places. I have seen education as big business. I 
have seen institutions like that. I have seen 
corrupt people running educational institu~ 
tions for black money only. Government must 
and should intervene in such cases. It is good 
that the West Bengal Government has started 
intervening now. They have started many 
things now. The West Bengal Left Front 
Government has recently drawn up certain 
plans and they have started LOOO primary 
schools in 1,000 schoolless villages and they 
nave a plan of covering all the villages m a 
short time. So long even the college teachers 
were not getting their monthly salaries. I 
myself came to Delhi along with a few 
hundred college teachers from all over India 
some years before to see the honourable 
Education Minister then and at that time many 
of my  friends  now present here    were 

also there with us, we came to -ee the 
Education Minister f0r getting the monthly 
salary and a revise^ pay scale. But so long we 
college teachers never get our salary regularly 
every month. Now the West Bengal Left Front 
Government have started giving us monthly 
pay packets. They have introduced this system 
in colleges and primary schools and are going 
to introduce it in the Secondary Schools also 
very soon. They have introduced the school 
meals and tiffin schemes in the primary 
schools for a lew lakhs of pupils. But the point 
is this: The anarchy that is there i'n the field of 
education is not only here, but it is throughout 
the country and it has been create^ by the 
congress Government over the last three 
decades. But it is not something whicn you 
can remove so easily. But the West Bengal 
Government has started now in the right way. 
That I must say. But what can we do now. 
Naturally, when we start something in the 
interest of the people, it is the vested interests 
which are trying t0 work against that. In West 
Bengal we have got that experience. And, Sir, 
here also we are hearing the voice of those 
representatives of the vested interests who are 
trying to w°rk in any case against the West 
Bengal Left Front Government. We are 
fighting for the derno-cratisation of our 
educational institutions. But education is als0 
the base of the intellectuals a'nd you know 
how treacherous the intellectuals can be. That 
is why the great vested interests are sitting in 
the universities and in the fiel^ of higher 
education. The intellectuals, when you touch 
them, are the most sensitive beings. You have 
the experience of Kerala and you know what 
happened there. What happened there some 
years before? The first Communist led govt, 
wanted to reorganise education for the interest 
of the people, wanted to fight against the 
corruption of the vested interests. It is a part of 
the intellectuals over there, it is the 
educationists, the so-called educationists, the 
so-called lite- 
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rateurs over there, who tried then-utmost 
alongwith the Congress Government in New 
Delhi to see that the first Communist-led 
Government there was toppled. Like that, in 
West Bengal also we have that experience. 
During the regime of the last UF Government 
there, we had the same experience and now 
also we are having that experience. We know 
who are against the Left Front Government 
and we know who are doing all these things 
and we know who are behind all these things. 
We know these things. But this time we hope 
that we would be able to battle against all 
theii evil designs and actions. 

Now, my last point is this: When we talk of 
reorganising and restructuring the entire 
educational system, it is not enough if we only 
increase the number of institutions. It is not 
enough to have a large number of 
organisations; but we must have proper 
organisations. How they learn is important, 
but what they learn is also important. One of 
my friends has already daid that the content of 
education is important. We say in the 
Preamble to our Constitution "Sovereign 
Socialist Secular Democratic Republic". But, 
in our educational system, the contents are far 
from beiVig socialist at all. Because, what are 
the moral values that we are teaching our 
students? Are we teaching them any scientific 
socialism? Are we trying tc change the social 
attitudes? Are we trying to change their moral 
attitudes? Are we trying *o change the social 
values? Are we trying to change the old 
values? No. So, it is not a question of 
increasing the number of educational 
institutions only and it is not a question of 
putting some many thousands and millions of 
students in the educational institutions only. I 
must say in this connection that till now only 
twenty per cent of the people have been in the 
educational institutions or forums after so 
many years of independence and under the 
Congress rule only 20 per cent of the people, 
including the educational institutions. It is of 
course 

vitally important that we expand education. 
But it is not a question of quantity only; it is a 
question of quality also. The whole outlook 
has to be changed and the values have to be 
changed. Now, hoodlums and goondas have 
captured our schools, colleges and 
universities and they must be thrown out. 
That is very important, so, the initiative must 
be from the people and if this Government 
wants to do anything for the education of the 
people, it must seek the co-operation of the 
people and must take the people into 
confidence and they must take our experience 
also into account, the experience that we are 
getting under the West Bengal Left Front 
Government. Now, what do our left front 
Government then say? They say that they will 
not run the Government from the Writers' 
Building only. They are coming to the people, 
to the people's representatives. They are 
seeking their cooperation. They are seeking 
their advice and they are getting their co-
operation. I am sorry that I would not be able 
to answer my friend here Shri Jaharlal 
Banerjee, who spoke here.   Thank you. 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal); Mr. Deputy 
Chairman, I am thankful for this opportunity, 
and I am particularly thankful to those 
Members who raised the discussion on the 
working of the Ministry of Education. As one 
who has been in the midst 0f teachers 
movement for about a quarter 0f a century, I 
should like to make some observations 
regarding the state of affairs in the field of 
education. I had the good fortune of working' 
together with the Minister who is presiding 
over this Ministry. I had the good fortune of 
working in co-operation with him in teachers' 
movements, and therefore I am glad that 0n 
many points we have common thinking. 
common understanding. Not that there are no 
differences. The Education Minister has an 
unenviable task. He has inherited a legacy 
which is perhaps in a way crushing.    I    have 



 

LProf. Surendra Bhattacharjee], heard Dr. 
y. P. Dutt, an eminent educationist, 
expressing satisfaction over what has been 
achieved during these years. To me it seems 
that what has been achieved during these 
years in the course of 31 years after Indepen-
dence is a matter of disagrace for all of us. 
After 31 years of independence, India has the 
proud privilege of embracing half the world's 
illiterate population. After 31 years of Inde-
pe,ndence) two-thirds of the country's 
population remains illiterate. If there is any 
cause for satisfaction [n it, find it out. Of 
course, I am not at one with the pessimism of 
Dr. Dutt. I think that the country ca'nnot 
afford to be pessimist in regard to education. 
Education is the life force of the country, and 
if we have to save the country, if the country 
has to live— and live it must—theVi we 
cannot afford to be pessimist. Courage has to 
be taken in both hands and we must tackle the 
stupendous problems in the field of education. 
There is no gain sayi'ng the fact that 
education is in a horrible mess in this country. 
There is not even a single item beginning 
from elementary education to the field of 
higher education including research, where 
everything is not in a topsy-turvy condition. 
The basic problem perhaps is that our country 
is in a very strange situation regarding 
educational management and the pattern of 
financing education. I feel that those who 
have been connected with the administration 
of education are not really qualified for it. 
There is no other country where education is 
with so much of divided responsibility, so 
much so that perhaps it would not he an 
exaggeration to say that education is nobody's 
business in this country. The management of 
educational institutions is divided amongst so 
many authorities. My previous speaker. Prof. 
Shrimati Mukherjee referred to the various 
traders in the field of education who are 
controlling education in their own individual 
interests. There are trusts, registered societies 
and other persons 

who are lording it over the educational world. 
The other aspect is the pattern of financing 
education, particularly where it is 'not under 
the direct aegis of the Government. The 
financing pattern is very peculiar in the sector 
which is perhaps the private sector. At present, 
the Government pays a 'major share 0f the 
finances required for the educational 
institutions, but. the management vests jja jhe 
hands of private persons and educational 
traders. These two things go side by side. 
India is perhaps the only county as has been 
referred to by my eariler speaker, where the 
teachers of non-Government institutions have 
to utter a particular slogan continuously. I 
myself have been in the midst of a number of 
demonstrations before this Parliament and this 
august House outside the prohibitory area 
clamouring that the teachers have to be paid 
their salaries monthly. That is the slogan. 
Teaching community is the only community 
which is without monthly salaries in the 
proper sense of the term. Their salary is paid 
frc-m diverse sources. I have been a college 
teacher and before that a school teacher for 
more than two decades. This is the first time 
that the Left Front Government in West 
Bengal has introduced the system 0f pay 
packet with effect from the month of March. 
Now the teachers know what they will actually 
get. Even there the system of direct payment 
has not begun. This is the situation not only in 
West Bengal. As one who is intimately 
connected with the All India Federation of 
University and college Teachers, 
organisations. All India Federation of 
Educational Associations and other teachers' 
organisations, I know that this is the picture in 
different parts of the country. Teachers do 'not 
get salaries in the true sense of the term. 
Teachers are without salaries. Administration 
is divided in this way. Finances are controlled 
0r arranged in this unheard-of and 
unparallelled manner. How to improve 
education in this background, in  this 
perspective,  if this  imbalance 
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is not corrected? it is proper that the present 
Education Minister, Dr. Chunder declared that 
top-most priority would be given to primary 
education and to the removal of illiteracy. It is 
a stupendous task as I referred to earlier. In 
our country there is strange correlation 
between the percentage of illiterates a'nd that 
of tnbse below the subsistence level. In either 
case, it is about two-thirds of the entire 
population. This correlation is very clear, the 
meaning is very clear. The figure of illiteracy 
agai'a is deceptive as the earlier speaker 
referred to. if we take into account the drop-
outs and then the percentage that relapses into 
illiteracy, we will see that the effective figure 
of literacy will be much less than what is 
recorded in official figures. That is one aspect 
of it. There is another aspect. The plea is 
taken that the removal of illiteracy is a stupen-
dous task. It requires huge funds. And from 
where do you get the funds? Ours is a vast 
country having 600 million people and the 
requirements of a country like this cannot but 
be large. Those who want to run the affairs of 
the country must foe prepared to shoulder this 
responsibility altogther or they have to get 0ut 
if they are unable to perform this task. Those 
who were unable to accomplish the task had 
to be out. They had to be out because of many 
of their acts of omission and commission and 
also because of their stupendous failure in the 
field of education. I should say that in this 
country the vested interest in illiteracy nas 
played a part. The ruling power, the ruling 
interest, the economic interest is interested in 
perpetuating illiteracy. We know that the 
percentage of illiteracy is correlated to the 
spirit of consciousness among the masses who 
are illiterate, among the downtrodden. And, 
therefore, those wh0 had been responsible for 
the affairs of the country so long, their 
dependence on the vested interest, their 
sookesmanship of the vested interest was 
resoonsible for their utter failure—I    should    
say- 

deliberately in the field of education. Now, if 
we want that this rut should be stopped and 
the country anouid surge ahead, then it is 
essential that a colossal effort is made in tfje 
field of primary education, pjr. Dutt quoted 
the figures.... (Time bell Rings). Sir, I crave 
the indulgence of the Chair for a few more 
minutes because I have a few more points to 
add. Dr. Dutt quoted the figures how, in spite 
01 paujity of resources since independence, 
there has been a phenomenal rise in the field 
of university eduqa-tio'n instead of in the field 
of primary education. The reprehensible axing 
on education which was referred to by him 
has been only too common; whenever 
economy is necessary, it is in the field of 
education as a whole Then, within education, 
economy is again in the field of primary 
education, it starts from the primary education 
and it affects least the higher educatio'a 0r the 
university education. If primary education and 
removal of illiteracy is to be given the 
topmost priority then the scheme of things, the 
distorted priorities, the inverted priorities 
found at any place have to be removed, have 
to be eradicated. At the same time, the 
country, the Government of the country, must 
be prepared to concede this priority, priority 
to the removal of illiteracy for which 
resources have t0 be found. Only today I was 
listening to the replies on the question of 
income-tax arrears. Huge amounts, colossal 
amounts are outstanding and those who are 
able to pay are withholding payment. We 
know of the French Revolution, when those 
who could pay, did not pay and those who 
were unable to pay, had to pay. If another 
revolution is to be staged here. I would 
welcome it but those who are ruling the 
country, those who afe running^ the country, 
must bear in mind this question, namely, that 
if primary education is to be given the priority 
in the true sense of the term, if removal of 
illiteracy is to be given the priority that it 
deserves, resources, financial resources, have 
to be found. 
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[Shri Surendra Bhattacharjee]. But, at the 
same time, you must bear in mind that there is 
another resource that our country possesses 
and that resource is not Q'nly not utilised but 
that resource is under-•mined, neglected, and 
that is the human resource. Human resources 
can be utilised. 1 know from the 2nd October 
next the Ministry of Education and Social 
Welfare is going to embark on a project for 
removal of illiteracy whereunder voluntary 
organisations will be given financial assis-
tance on a liberal scale in order to undertake 
this work. Teachers' organisations have also 
been invited. My own organisation has been 
invited. In our executive committee we have 
discussed this matter. But I feel that more than 
this, extending liberal assistance to voluntary 
organisations, what is necessary is to muster 
all human resources that can be utilised for 
this work. My specific suggestion to Dr. 
Chunder is that students in the field °f higher 
education and teachers of all stages should be 
mobilised for this task. A systematic 
programme has to be adopted for the purpose. 

During the vacations in China—I think it is 
not a taboo to refer to it-illiteracy was 
removed through such concentrated efforts on 
the part of the students of higher education 
and teachers. In educational institutions we 
have vacations. On behalf of one of teachers 
organisations, I may tell that 
our  organisation will .................  

SHRI K. K. MADHAVAN (Kerala): I do 
not know whether it was so easy and so 
simple in China. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): It is his first 
»peech, lot him jiot be disturbed. 

PROF. SOURENDRA BHATTA-
CHARJEE: My suggestion is not that it was 
done in that simple a mariner but in essence 
that was the programme. I suggest that the 
programme be taken up in all earnestness, 
worked out in all its details and 

in all its complexities. Just by casting a doubt 
we cannot make a stride. My friend should 
bear that in mind. Now, if We can mobilise 
these resources, human resources, i am sure, 
with our limited financial resources, it is not 
impossible to achieve this task and we we 
canfhange the face of the country. But because 
of the squalor and poverty among the 
illiterates, among the workers, among the 
landless peasants, among the agricultural 
workers, our rulers may be afraid of our 
youth's contact, impressionable youth's 
contact, intimate contact with that squalor, not 
just seeing it from a far, intimate contact with 
this squalor and poverty, ugly picture of the 
exploited society that is there in our country 
and they may be afraid that the impressionable 
youth may strive for bringing about a change 
in the social order and they may rise in socibl 
revolution. I am sure, Dr. Chunder will agree 
with me and will give due consideration to 
these proposals. There are many other 
problems. The problems 0f education are 
stupendous and I am more intimately 
connected with these problems. I would have 
liked t0 dilate upon them but there is not 
enough time but I place my confidence in the 
Education Minister a'nd I am sure that the 
priorities that he has announced will be 
worked out in right earnest jn the field of 
education. I thank you. 

DR MALCOLM SATHIANATHAN 
ADISESHIAH (Nominated): Mr. Vice-
Chairman, what is before us is an impressive 
record of work by the Ministry for the year 
1977-78. I happen to know something of at 
least six parts of this Report personally as I 
have been associated with these parts in my 
capacity as planner, Adviser and executor, the 
School Education Section, the Adult 
Education Section, the University Grants 
Commission Section, the NCERT, Indian 
Council of Social Science Research, the 
National Staff College and Culture. I believe 
that the function of the Ministry should be 
essentially one 
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of guidance, stimulation, co-ordination «nd 
pioneering not only because of the vastness of 
our country where directing education from 
any central point, be it Delhi or Madras, is not 
possible because of the nature of education 
itself, which used to be a one to one 
relationship, the gurushishya relationship, but 
after the Gutenberg revolution and all that has 
since happened in the way of media has 
become essentially one of learning and what 
happens in one's head. That is what education 
is and all else, the teacher, the scool building, 
the laboratory, the library, games and sports 
field, the animal house, and so on are 
infrastructures to this process of learning. The 
only qualification lo this is that if such 
learning is not to become egocentric, it has to 
be within the framework of a social conscious-
ness and all that it involves. From this point of 
view, Mr. Vice-Chairman, my own feeling is 
that all acts of centralisation in educaion, 
whether it be in federal capital or in the state 
capital are anti-education. It does not make 
sense to me to put education in any centralised 
position, particularly in List I, or List III of 
our Constitution. 

Secondly, I call attention to the fact that 
looking at the appendix on the financial 
allocation in this Report. Education has 
emerged as a major industry in our country. 
What is contained in the Appendix here on 
financial allocation is only one part of the 
total of nearly Rs. 2,000 crores per annum 
that we as a country are spending on 
education and in relation to some of the 
comments made for the need for more funds 
for education, with which I associate myself, 
I wish however to make two observations. 
Firstly, there is need for a periodic audit of 
the educational expenditure that we incur, the 
educational expenditure set forth in this 
Annual Report and annexed as expenditure 
for 1977-78 and as Estimates for the coming 
year 1978-79. What is carefully scrutinised at 
the federal level and at the State level is what 
is called the Plan expenditure which is only 
one sixth of the total of nearly 

Rs. 2.000 crores that is involved. The non-
Plan expenditure is the iceberg which never 
really gets scrutnis-ed and reviewed. 

In my State, in Tamil Nadu, the 
Government asked me to chair the 
Educational Finance Review Commission. I 
believe this is the first of its kind in India. I 
would like to place before you the two 
conclusions we came to. Firstly, we found 
that 20 per cent of our annual budget of Rs. 
180 crores was being wasted. We indicated 
where exactly the wastes were and how they 
could be redeployed for more effective 
results. Before we ask for more money, let us 
make sure that the money that is given to us 
in education, this Rs. 3,000 crores. Plan and 
non-Plan, is spent effectively. 

The second conclusion we came to is this. 
The second part of the report was the result of 
a cost-benefit analysis which showed two 
things. Firstly, it showed the very small pri-
vate costs ol education. With all the 
limitations of any cost-benefit analysis, costs 
involving opportunity costs, benefits involving 
benefits flowing from one is family influence, 
rich family status and so on, with all that, we 
found that the costs of education for a family 
in Tamil Nadu, the private costs, are very low 
at all stages and the social costs, costs on the 
Government, are very high, anywhere between 
six to ten times that of private costs of 
education, making out the case for the levy of 
fees at secondary and higher secondary levels. 
I would like to advise the other States which 
have not gone in for free secondary and/on 
higher secondary education to look at this 
issue very carefully. There is also a case for 
raising the fees at the college and higher 
education levels. This is particularly so in 
spite of the fact that we have been bringing in 
a large number of "Scheduled Castes, 
Scheduled Tribes and other backward 
communities. The last study made by the 
NCERT. a field study on the sociology of 
education, showed that 80 per cent of those 
who 
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completed high schools and colleges come 
from the top 20 per cent of our society and as 
this group can afford to pay the fees, there is 
absolutely no reason why, at the secondary 
and higher education levels, there should be 
this kind of very heavy Govern-nent 
subsidies. For the worker sections there can 
be a massive programme of scholarships. 
These were the two conclusions we came to. 

For instance, in regard to the Kendriya 
Vidyalayas, the expenditure proposed is Rs. 
17.6 lakhs. But there must 'be an equivalent 
amount of income from fees which must toe 
credited to some other account anJ which has 
not been shown here. There are two parts of 
this Appendix ( Mr. Vice-Chairman which 
make a very sad 'eading. Firstly, if you look 
at adult sducation, at the estimates, you will 
Ind that except for a small amount of Rs. 9,29 
lakhs, all the others which are >et forth here 
for expenditure in 1978-79 are Plan 
expenditures. This shows, as has been 
referred to by }ther speakers, that we have 
done lothing. really nothing, in the past with 
regard to adult education. 

The  second    somewhat     sad    and shocking 
part    is    the     very    small amount   of  
money,   representing  the ;ery low priority that 
we have, with •egard to culture.   I, really,   
was ex-remely surprised that we, who claim :o 
be so highly cultured as a country, md we are, 
do not give the  proper importance to this 
aspect.    For    ins-lance,   the     Sahitya     
Akademi     gets >nly  Rs.  23  lakhs,  the    
Lalit    Kala Ykademi—Rs.    28 lakhs, the  
Sangeet Nafcaka      Akademi—Rs.     32     
lakhs, he    National    School    of    Drama-Is. 
17 lakhs and so on.    For a coun-ry of this size 
and given the fact that lur  State  Governments  
are  able    to pend almost nothing on culture, 
this imount of    expenditure    on    culture 
hows that the humanising effect    of ulture in 
own fast-developing scienti-Ic and 
technological society    is    not *ing  realised.  
This  should  be    cor-ected urgently.    A 
further comment 

mat  I  wish to make with regard to school 
education is the staging of the system which 
was referred to by the first speaker the hon.  
Prof.    Ramlal Parikh, of the 10+2+3 system as 
also by  Dr.   Dutt.     i  am   glad,   Mr.  Vice-
Chairman,  that  Prof.  Parikh did  not continue 
the debate,  he stopped    the mathematical   
debate  as  to    whether we should have    
10+2+3 or 8+4+3 I want to point out to the    
Minister that this mathematics is confusing the 
educationists, it is confusing the State 
Governments,   it    is    confusing     the 
parents, and really it will    not serve the cause 
of education.    I think that 10 + 2+3 has now 
been adopted 'by the majority of State 
Governments, It does not matter how we cut the 
educational cake.  It is the    educational    
content that is  important.    "What is common 
to both 10+2+3 and alternative systems, is the 
recognition of importance of the 8 year 
schooling for all Indian children which has 
been enshrined in the Constitution.    The 
Annual Report says that in 1978-79, the coming 
year, there will be  an  effort to enrol 320 lakh 
students out of 452  lakhs who ought to be 
enrolled if the constitutional pledge of 14 years 
of education is going to be kept. The second 
thing— and  this is    common    to     both    the 
systems—is that the +2, the    higher secondary  
stage in  both  systems    is regadded as part of 
the school sysem the controvercy as whether it 
should be in the University or in the school 
system has been settled. 

Now, with regard to ensuring that 
everybody has eight-year schooling as per the 
Constitution, we have sometime to face two 
questions. The first question is, should we 
have a public examination all over the 
country at the end of 8 years that would mark 
the end of the elementary school? We have 
not yet come to a decision. This is something 
to which We have to give thought. The 
second question is whether, as the hon. Prof. 
Ramlal Parikh suggested, vocationalisation 
can really begin at the beginning of class nine 
instead of class eleven at that very early age. 
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.Next, I turn to the problem which is not 
referred to in the Report but which has been 
referred to by various speakers "before me, 
and that is    the major problem  of  wastage    
in    our school  system,  which reaches  
around 60 per cent at the end of class V and 
mounts up to 80 per cent by class X or XI.    
This    term    v.'astage consists of two parts:    
One Ls repetition which is about 20 per cent 
of the wastage and    second the drop-outs    
who are about 80  cent.  The two  are  bro dly 
due to two different reasons. Repetition   is   
due   to   bad   education, bad teaching, bad 
school environment, etc. whereas drop-outs 
are a result of the poverty  of the people.    In 
order    to make sure that 8 years  of 
schooling up to age 14 to really given, I 
would like  the  Ministry  to  make  available 
to  us    not the    enrolment    statistics which 
do not tell the truth. What is needed is the    
statistics on    monthly attendances, as 
promised in the Sixth Plan  draft.   It   is  from   
that  we   can ensure and we can begin to see 
what is our problem in regard to universal 
primary   schooling.   I  must   say  that the 
problem is not    only 320    lakhs, which is 
proposed in the Annual Report to be enrolled.    
Another section which I commend to your 
attention— which  was referred to by hon.  
Shri Parikh—is the new conception of the 
socially useful productive work which has to 
be worked on further by educationists, 
because it is proposed    to give  18 per  cent    
of the    curricular time in the  10-year 
Schooling t0 this socially  useful   productive  
work   and 15 per cent of the curricular time 
in the higher  secondary classes.  This is very 
serious on this. We have Committee Teports 
setting forth draft, outlines,   curricular   
outline3  which   will have to be further 
worked on in each area, in each region, in    
each    block because    conditions—
economic      and social—vary from block to 
block. 

Sir, I would like to refer briefly to 
university education. This also forms an 
important section of the report. Here a 
summary of the working of the University 
Grants Commission has 

been given with its new policy frame, which 
was referred to by Mr. Dutt, I would like, as 
Vice-Chancellor, to pay a tribute to the 
Commission. I believe the U.G.C. is doing the 
job set form for  it    by  the    Constitution  in    
the federal set-up, it is guiding, it is promoting.   
It is standard-setting without bringing    to  bear    
any    element    of compulsion.    It has made 
available to the universities a wide programme 
of educational    reform and has    left to 
universities     and       their     governing 
bodies,   the  responsibilities  of  implementing    
this    programme.    As    one who has taken 
full    advantage of it, I would say that the 
programme    of college improvement, 
programme    of examination   reform,  the  
programme of re-structuring the phis 3—the 
first degree course—the programme to in-
troduce rural ancillaries Instead of a student    
taking    Physics,    Chemistry, Mathematics 
can take workshop technology, a    student 
taking Chemistry, Botany can take fertilisers, a 
student taking  History  and  Politics  can  take 
Panchayati   Raj—this   rural   organisation that 
the UGC is now beginning to promote; the 
development of quality    institutions,    
particularly in    the rural areas, and thejsystem 
of autonomous  colleges wherein  the  two  uni-
versities in Tamil Nadu have in fact decided to  
pioneer for  other  universities—I believe there 
represent really an  important  break-through  in     
the higher    education    system which has been 
referred to in somewhat critical terms by   some 
of my    colleague. In addition,  in    my 
university,    the socially useful productive 
work concept in the form    of what we    call 
community social service is now a part of the 
University B.A.  and M.A.   curriculum. Any 
student who wants to do his    B.A.    any    
student,    who wants Co do her M.A. has to 
earn 200 marks out of 1,400 and the system has   
been welcomed    by the    students and the 
teachers. And as it is only two years old and we 
will be able to report on |    what   bugs   this    
system in its form I    faces. 

177   Re. discussion on the                        [ 25APR.1978  ]       of Ministry 0/ Edu- I78 
working cation etc. 



 

[Dr. Malcolm Sethianathan] 
I would like to end with one comment. I 

think the University Grants Commission 
stction emphasise the importance of 
continuing a selective system in admissions to 
higher education, which I am in complete 
agree, ment with. The universities and the 
Government of Tamil Nadu have for three 
university academic years, optned no new 
colleges in the State. I believe that this is 
important because we have, according to the 
UGC statistics, something like very nearly 50 
per cent of our over 4000 colleges as non-
viable. In my state my figure in terms of non-
availability is something like 20 per cent and 
out first task is to use whatever resources we 
have not to open more non-viable collegea but 
to make these non-viable 

colleges    viable.    But.    Mr. 
4.00 P.M. Vice-Chairman,      htre      the 

But, Mr. Vice-Chairman, here 
annual report does not say this 

but the Sixth Five Year Plan documents says 
that there should be no new University. I 
agree with their reportt if ou mean only 
starting non-viable Universities. But here i 
want to take as an example my University. 
The Madras University has today 167 
colleges, affiliated to It scattered over 1,300 
kilometres. How on earth do you expect a 
Vice-Chancellor and an Academic Council 
sitting in Madras to be able to guide and direct 
167 colleges. The Kothari Commission has 
laid down that £ University should not have 
more than 40 colleges. So the University of 
Madras and the Government of Tamil Nadu 
are working together in order to formulate and 
to transform the post-graduate centres of 
Tiruchlra-palli and Coimbator into two Uni-
versities which will relieve the Madras 
University of 87 colleges and which will still 
leave with them 80 colleges which is double 
the number recommended to the Kothari 
Commis sion. There are also 120 Departments 
t0 be handled by the Madras Uni versity, Mr. 
Vice-Chairman, the creation of the 2 
universities involves 

n0 additional cost because it will only mean 
that the property and resources of the 
University of Madras will be divided between 
these two othet universities. The only 
additional cost for the Government will be the 
Vice-Chancellor, the Registrar and their 
offices. This is rather a small sum. In the field 
of the selective policy of higher education the 
policy laid dov/n by the University Grants 
Commission, the selective policy of pu3ning 
forward quality in model institutions should 
be supported. 

May I end with two further points? One is 
about the modern Indian Languages and the 
commitment that we, Vice-Chancellors gave 
to ourselves and t0 the country at Rajkot last 
January that before the end of the sixth Plan, 
we will make an effort to ensure that Indian 
languages are used at the undergraduate level. 
There is a problem here. Speaking from my 
experience during the last ten years, the State 
Government has done a rather impressive job. 
They spent, have spent lakhs of rupees 
producing textbooks and reference books in 
Tamil. For the last ten years the Tamil Nadu 
Government has given scholarship, for the 
Tamil medium students. As I said at Rajkot 
and I repeat it here the result has been that 10 
per cent of those in under-graduate education 
are registered for study in the Tamil medium 
and 90 per cent in the English medium. So the 
effort before us is somewhat daunting. My 
plea reason why 90 per cent are taking the 
English mtdium is not because they love 
English and do not like Tamil in fact from my 
experience I can certify that the student 
performance in Tamil, writing, speaking and 
thinking is really creative, far superior to thtir 
their mumbling stumbling in English The only 
reason why they are still going in for English 
is that we havf? still not given, either the 
Government. or the State Public Service 
Commission or the Union Public Service 
Commission or the nationalised banks or 
private employers,  some kind    of 
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preference some kind of priority, for those who 
graduate in the Indian languages. Until that is done 
our efforts in the University in the sixth Plan will not 
be successful. 

May I end with commending the new programme 
of adult education? As has been said, it is a 
challenging programme that the Ministry has placed 
before the country. Now we have no excuse which 
we used to have earlier that there is no priority in 
this country for adult education. Now there is 
priority. Now the money needed is available. Now it 
is up to the Universities and the voluntary agencies 
to deliver the goods. 

I also agree with the approach towards     
technical     education     in  the Document  and  not  
to  worry at  this stage  about the  brain    drain of 
our best   post-graduates   in      Engineering and 
technology because of our industrial stagnation.   I 
believe myself that wc should plan this brain    drain 
for a short period. Those who are abroad will come  
back  when our     industry needs them.    I would 
like to end b? saying that though     this is    not. the 
forum to say it, I have never understood why we 
have gone ahead with «irts and    science    
universities in this country.     Why  we  have  gone   
ahead with   agricultural      universities.   Why Wc 
have, in my State, just created a technological   
university.     Far     more than  all  these is needed  
a     medical university,    a    university    of    health 
sciences,   because   an      engineer   who builds a 
bridge or a building like this whether it is in the 
United States or Delhi has to use the same 
techniques whereas the kind of    medical person 
that we want for community health— the doctor—in 
this    country is quite different from one trained in 
the U.K. and  a multiple university    like mine 
really   cannot     pay     the     necessary attention  to  
it.    At  the moment nobody is looking after medical  
education^ in the  country  except  the  poor State  
Governments.  The     University 
Grants Commission looks after arts and s-ience 
universities, the All-India Technical  Education     
Council     looks 

after engineering universitie3 and colleges, 
the Indian Council of Agriculture Research 
looks after the agricultural universities. It is 
medicine, which is the poor cousin, which 
is greatly neglected and I feel the time has 
come for us to think seriously of some 
responsible medical education, financing 
authority and for a university to be started 
in this very important field. Karnataka tried 
but unfortunately was not encouraged let us 
try again. Thank you very much. 
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(Interruptions)...
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): You should 
Hurry up, Mr. Shahi. Your time is up. No 
cross-discussion. Pleaae wind up quickly. 
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(Interruption) 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Please wind up. 

 
THE VICE-CHAIRMAN (SHRI U. K. 

LAKSHMANA GOWDA): That is enough, 
Mr. Shahi. 

have taken more than 35 minutes. There is 
hardly any time for your party. How can I 
regulate the time here? If honourable 
Members do not cooperate, how is it possible 
for the Chair to conduct the proceedings? Mr. 
Shahi, please wind up now. 

  

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You have had 
several last points. 

 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Please wind up 
now. There is no time. You 

SHRI KHURSHED ALAM KHAN: Mr. 
Vice-Chairman, another colourless academic 
year has come to an end. It is an accepted fact 
that education is the prime need of any 
modern society and particularly in the case of 
a country which is a developing country. 
According to a conservative estimate, about 
230 million people are illiterate in our 
country. This in itself seems to be a tragedy, 
not only a tragedy, but a disaster. This being 
so, we have to give a serious thought to our 
educational system, its needs and problems, 
its strength and weaknesses, its achievements 
and its hopes. This is a formidable task with 
great challenges, but surely a noble task and 
enchanting enterprise. The need of the hour is 
a drastic change in our educational system, as 
the present system has really failed us and 
failed us miserably. 

Sir. as a very eminent educationist has 
stated, education and seats of higher  learning 
stand for humanism. 
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for tolerance, for reasons and good will and 
for search of truth. If these functions are 
discharged honestly and adequately, then the 
nation and the people can be assured that all 
is well. But may I as the hon. Minister 
whether he has an answer to this? Is he really 
satisfied that he can give a satisfactory 
answer to all these? I am afraid, I have to 
admit regretfully that at the present moment, 
all is not well with our universities, as is well 
known to the Education Minister and all of 
us. 

Sir, we are losing all hopes and we feel that 
our universities, instead of doing nation 
building work, are at the moment producing 
such stuff which is neither good for the nation 
nor for education itself. Education seems to be 
in danger and it has to be saved. The question 
is: What is really wrong with our universities 
and institutions? There are about 118 
universities and institutions of national 
importance. What have been their 
achievements during the last one year? What 
have they done of which we can be proud? 
You draw a blank. The answer is very 
discouraging, if we look back at their work 
and performance over the last year. Re-
structuring of courses and recommendations 
to make them relevant to the needs of the 
community largely remain unimplemented. 
The Unition Education Ministry, 
unfortunately, has taken the line of least 
resistance in this matter. Well, the plea is 
taken that the autonomy of the universities has 
to be honoured and preserved. This is true and 
we are als0 in favour of preserving the 
autonomy of the universities. But then, this 
should not be at the cost of destruction or 
•destroying the university education in the 
country. Political groups and individuals 
enjoying official or political patronage and 
support continue to meddle with the affairs of 
our universities. This must be stopped and 
stopped forthwith by doing whatever 

we may have to do, even if it means 
interfering with the autonomy of our 
universities. They are trying to destroy 
education and you have to save education by 
any means. Here ah:o, Sir, I would like to say 
that unless immediate steps are taken to deal 
jvith these problems and unless remedial 
measures are taken, I repeat, unless remedial 
measures are taken immediately, am sorry to 
say that it will be too late in the day to save 
education and our educational institutions 
from complete destruction. At the moment, 
there is only one Nalanda in the country. But, 
if things are allowed to continue as they are, 
we might have a number of Nalandas in the 
country. Sir, this will be great tragedy and it 
will be a great disaster for the society and the 
nation as a whole. Student indiscipline is 
assuming serious dimensions as a number of 
honourable Members have pointed out. The 
recent happenings in the university campuses 
are most deplorable and no recognised 
society, no civilised society, can really tole-
rate all these things. Students have no 
justification to unleash violence. The political 
links of the students who indulge in violence 
are no secret to anybody and are known to 
most of us and also to the Education Ministry 
and the administration itself. What is the use 
of talking of students when even these 
Cabinet Ministers, as one of the honourable 
Members pointed out. have been indulging in 
this sort of thing instead of discussing the 
matter  .   .   . 

SHRI NAGESHWAR PRASAD SHAHI:  
No. 

SHRI KHURSHED ALAM KHAN: .... in 
the Cabinet? They go to the President of 
India and make a representation on behalf of 
those who are responsible for creating 
chaotic conditions in the universities. 

SHRI NAGESHWAR PRASAD 
SHAHI: No. 
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KHAN: Sir, it is a matter of regret that even 
the President of the country could not remain a 
silent spectator and recently, he lamented over 
and expressed nis concern about these matters. 
He has also appealed to the political parties to 
keep themselves aloof and he has particularly 
asked the students to behave and I am sure that 
thio is really a good advice to the students and 
the political parties which must be heeded to. 
But it is not known whether the authorities 
that are there would agree to it and whether 
they would really co-operate with the 
Education Ministry in helping them in sorting 
out all these problems which are not good 
either for education or for the institutions. 
Apart from this, Sir, I would also like to say 
that it is a known fact and it is a really well-
accepted and well-understood fact, that 
education is the main instrument in the 
development of culture and the instrument of 
social and economic well-being of the country. 
It needs ambitious planning and liberal grants 
and, therefore, I would like to say that the 
allocation of Rs. 223 crores is not adequate 
and we would like that more liberal grants and 
liberal allocations a-e made foT education. In 
view of tne importance of education, a special 
provision has been made in the Directive 
Principles of State Policy of our Constitution 
regarding free and compulsory education of 
children up to the age of 14. But this seems to 
be only in the Constitution and it is well 
enshrined in the Constitution. When is this 
going to be implemented and implemented 
throughout the country? In fact, I think it has 
not even been implemented in the small Union 
territory of Delhi. Education, as I said earlier, 
has to be saved. Apart from the other measures 
that are to be taken, the service conditions of 
the teachers need to be reviewed and we have 
to see that certain provisions are made in the 
case of teacherg as in the case of civil servants 
who are not 

allowed to enter active politics while they are 
in service. I suppose that something of that 
sort has to be made in the case of teachers 
also. But I do not mean .those eminent educa-
tionists who are nominated to the Rajya 
Sabha. In fact, if necessary, their number 
must be increased. But by and large all such 
people who want to take active part in 
politics should not be allowed to do so when 
they are in service as in case of the other 
public servants. 

Sir, I would like to say a word about the 
Aligarh University. We are not ashamed of 
asking for the minority character of this 
University. Besides, there is a provision in 
the Constitution .   .   . 

DR. V. P. DUTT; The hon. Member is 
very unhappy that we are here. We can go 
out and have a cup of tea. 

SHRI KHURSHED ALAM KHAN: I said 
about the nominated Members who are here. 
I have never said anything else. Listen about 
the Aligarh University particularly. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): I do not think he 
is unhappy that you are here. 

SHRI KHURSHED ALAM KHAN: I am 
very happy because they make very valuable 
contribution, but I am unhappy about those 
who indulge in politics outside. About this 
Aligarh Muslim University, I would like to 
say that we are not ashamed of asking for 
minority character io.r this University. It is 
our right to ask for it. There is a provision in 
the Constitution for asking for a minority 
character. 

SHRI NAGESHWAR PRASAD SHAHI; 
What about majority character? 

SHRI KHURSHED ALAM KHAN: 
Please sit down. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Mr. Shahi, please 
sit down. (Interruptions) 
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I am on my legs.   Mr. Shahi, will you please 
sit down? 

SHRI KHURSHED ALAM KHAN: Sir, I 
would like to remind this House and 
particulary the hon. Member that the AMV 
College was established by the Muslims of 
this country in 1887. This College was 
financed exclusively by the Muslims. It is 
another thing that in 1920 this College was 
raised to the status of a University. Therefore, 
the basic character of the College has to be 
maintained and I think the Aligarh University 
is to be declared as a minority university. 
Nobody should be afraid of this fact because 
no community or no student will suffer in the 
matter of service or in the matter of admission 
if the University is declared a minority 
University. (Interruptions). I would also like 
to tell the hon. Member on that side that if he 
looked to the record of this University, he 
would find that this University has produced 
eminent persons like Maulana Mohammad 
Ali, this University has produced Dr. Rafi 
Ahmad Kidwai, this University has produced 
Maulana Hasrat Mohani and this University 
has produced Dr. Zakir Hussain. So, why 
worry? These were the people who were in 
the forefront of the freedom struggle. 

SHRI NAGESHWAR PRASAD SHAHI; 
This University is responsible for the division 
of India. 

SHRI KHURSHED ALAM KHAN: I am 
sorry, Aligarh University will never be proud 
of such a product. (Interruption) 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Please    sit 
dodwn. 

SHRI KHURSHED ALAM KHAN: For 
every minute he will take I will speak for ten 
minutes. 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): You are delaying 
the completion of his speech. 

SHRI KHURSHED ALAM KHAN: Now I 
must say once again that there should not be 
any apprehension, as far as the minority 
character is concerned, in the matter of 
admissions or in the matter of services in the 
University. 

About the education of the Muslims I 
would like to say a word here. There are a 
large number of minority institutions, for 
instance, in U.P. The number of the Muslim 
students in those institutions is not even 50 
per cent. See the largeheartedness. Then the 
trouble about the Muslim students is really 
their backwardness. Recently, a survey was 
conducted and as a result of this survey we 
have come to know that in the primary stage 
50 to 75 per cent students go to the school. 
When the reach the middle school level, this 
percentage falls to 35 to 50 and finally at the 
college-going a'ge it comes to 1 to 5. They are 
all dropouts because of economic reasons. If 
they get a little encouragement, why should 
you grudge and why should ou not be a little 
more large hearted and generous in holping 
those who need this help and who want to be 
educated and have no means of being 
educated?   (Time bell Rings). 

I have to mention something regarding 
Delhi, nearer home, which is the direct 
responsibility of the Education Ministry. 
There are three Urdu-medium Girls schools in 
Delhi and the result of one school was 89 per 
cent, the second school was 26 per cent and 
the third school was 30 per cent. Five 
Principals were changed in two years in the 
school the result of which was 26 per cent. It 
is Zeenat Mahal. How can you run a school if 
you change the Principal after six months? No 
Urdu-medium teacher for Mathematics was 
appointed in the school which had 30 per cent 
result. An Urdu-mejdium teacher was 
appointed for Urdu suject. How can an Urdu-
medium teacher for Urdu suject teach 
Mathematics as a subject?    I do not know 
why teachers 
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are not available.    What is the difficulty in 
getting teachers? 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA) It is enough.   
Please wind up. 

SHRI KHURSHED ALAM KHAN: I am 
winding up. I. would like to ask the hon. 
Minister as to what is the view of the 
Government about Urdu language. Some say 
that Urdu has been imposed by Turks and 
Mongols, Some say that Urdu script is a 
foreign script. May I know from the hon. 
Minister whether., they can say witV courage 
that the script of Punjabi language is also 
foreign or that the script of Sindhi language is 
foreign? You will not have the courage to say 
that. You can say that only about Urdu. Urdu 
is the product of this country. It is a language 
which has not been imposed by the Turks and 
the Mongols. It is a pity that they do not know 
that there was no Urdu in the times of the 
Mongols and the Turks. I would like to know 
because the Minister gave a reply to my ques-
tion about the Gujral Committee Report. What 
has happened to the Gujral Committee 
Report? How long is this Report going to 
collect dust in the archives of the Ministry of 
Education? Why are they not doing anything 
about it? Is it that after some time they are 
going to appoint another committee to look 
into the recommendations of the Gujral Com-
mittee and say what they had said? May I 
request the hon. Minister that this Report 
should be taken out of the archives of the 
Ministry and the recommendations which 
have been accepted or should be accepted 
must be   implemented as soon as possible? 

THE VICE-CHAIRMAN (SHRI U. K. 
LAKSHMANA GOWDA): Thank you, Mr. 
Khan. I will call the next speaker.   Please sit 
down. 

SHRI KHURSHED ALAM KHAN: I am 
just winding up. The last thing that I would 
say is about the trouble in our universities. A 
commission must be appointed. Dr. 
Radhakrishnan Commission and Kothari 
Commission    have submitted 

very useful reports. But something has to be 
done. There should be a comprehensive report 
from this commission and they should find 
out what is really wrong with the universities, 
where it is wrong, why we have gone wrong 
and what is to be done. Thank you, very 
much. 

DR. RAFIQ ZAKARIA (Maharashtra) : 
Sir, I am not an educationist by profession. 
But I have the privilege of running more than 
half a dozen colleges and other educational 
institutions in my State. It is the pain and 
anguish that I have suffered during the last 
year or so because of the callousness of the 
Education Ministry towards education which 
has compelled me to speak. As you are aware, 
it is after long deliberations extending over 
years, that we, in our newly-found wisdom, 
decided that the system of education which 
was given to us by Macaulay and which we 
denounced in-season and out-of-sc-asor» as 
producing only babus, should be replaced by a 
new system which has come to be known as   
10 plus 2 plus a 

[The Vice-Chairman (Shri Shyam Lai 
Yadav)  in, the Chair]. 
And the rational behind this system that was 

given out to us is that we have been producing 
graduates and double-graduates with the result 
that educated unemployment has mounted to 
an extent that thsse BAs^and MAs could be 
made nothing but clerks and babus and that in 
the process, technical education which should 
have the highest prioritiy and which would 
have been an aid to relieve the educated 
unemployment by providing the necessary 
outlet and in a way relieving all this backlog 
that has been created would suffer. For several 
years, various States including my State 
hesitated. We were in a way playing with the 
lives of our younger generation. But the 
educationists were all unanimous that we 
should give uniform education till the 10th 
class and thereafter there should be a 
diversification. That is, the brighter students 
who want to go in    for 
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higher  education  either  in  engineering or 
medicine or technological fields should branch 
off after the 12th class to higher university  
education      and those who are in need of 
urgent employment and those who are not very 
highly merited should not be allowed to waste 
their time and energy      in higher university 
education.   And the experience had shown  us  
that  whether   it   was   medical   education      
or engineering education, as against one seat 
we have 5,000 or 10,000 applications. ' In order     
to rationalise     this system,   we  were  told  
that  this  'ten plus  two  plus  three'  is  the  
panacea for all ills.   As soon    as the Janata 
Government came to power with their anxiety 
to undo all that was done in the  last  30      
years,  the      Education Minister also declared 
{hat he would like to have a second  look at    
'ten plus two plus three' system.    And I must 
admit that he went    about    it very cautiously.   
He called a meeting of the Education Ministers 
of various States.    He  called  the   Vice-
Chancellors of the  various     Universities, he 
called  the  leading  educationists,   and a 
conference was held.    And if        I remember   
right,   it  was  inaugurated by the  Prime 
Minister.    The matter was debated, deliberated 
upon.   After forming some committees and 
taking some other steps things and after talcing  
some more  time,  it  was  decided that no, we 
should stick to  'ten plus two plus three'.    
Suddenly I find the Prime  Minister     saying     
the     other day,   "No.    We  should  have  
another look at it. It should not be 'ten plus two 
plus three'  but  'eight plus four plus three". 
Now, it is not a question of  figures.    How  
much  damage  this dilly-dallying, how much 
damage this kind of hesitancy and this kind     
of lack of direction is doing to education and to 
our younger generation, those of you  who are 
parents and    whose children are    going to    
schools    are away.    Therefore,  I want to     
know from the Education Minister.      Have we 
made up our mind on this and if 

we have made up our mind then     I 

want to  tell  another  thing to      the Education 
Minister, namely, that 10+ 2+3  can never    
succeed unless    the Government is  prepared 
to     provide sufficient funds    for technical 
education.        Today the      position is that 
10+2+3  has  been taken as  nothing but some 
kind of a     revision of the old   system   
without   providing      the necessary funds  and 
when you     are thinking of advancing 
technical education in this country, you must       
be quite clear in your mind that      you shall 
need ten times more funds than what you have 
been spending so far on education in arts and 
on other humanities. But there is no provision. I 
will give      you     my own    example. Among 
the new schools, new institutions that I decided 
to establish was a technical institute.    Some    
friends gave me the    necessary    funds.   But 
till this day, more than two      years have  
passed,   neither  the  curriculum is finalised, 
nor has it been    decided what  the  grant-in-aid  
will  be.    The State is pointing the    finger to      
the Centre and  the Centre is saying you 
manage our own affairs, we    cannot give you 
any funds. What are we doing with our     
younger    generation? How are we going to 
survive?   I was myself not very much in favour    
of 10 + 2 + 3.    But when you look at the 
rationale of it  and once you      have taken the 
decision, for Gods sake let us be very clear in 
our mind that we cannot    to    play    ducks    
and drakes values,     with     the     systems,     
with the       approaches       to       education. 
Please   do   not  do  any  such      thing simply 
because you want to get    the satisfaction   that   
you   want   to   undo everything     that  was  
done in      the past, I am afraid^ if that happens 
our children will never forgive us.   I am not 
looking at this problem from any political 
angle.   I am looking at ft, as I told you, with 
pain and anguish, and it is from that point of 
view that     I beseech the Education Minister to 
see that no further  discussion  is carried on on 
this question because people are confused, 
parents  do not know what is going to happen to 
their children. Those who have passed the 10th 
class 



 

and want to go in the 11th class oi 12th class, 
do not know what courses to take. How long 
are We going to continue this kind of lack of 
any direction, lack of approach in a matter 
which is so vital to our survival as a people? 

Then,  Sir,  there has  been      lately some talk 
going on of making     the regional languages 
as the language of universities.    Have we 
considered the implications   of  it?    I    
thought    Mr. Chagla,    when he was the 
Education Minister,  by his   act of    
resignation, shook the nation, pointing the 
disaster that the nation would have to    face 
but now looking    to the     fact    that 
everything that was  good  that    was done in 
the past has to be undone, and since Mr. 
Chagla is one of the founding fathers of the 
Janata Party,      at any rate, he is looked upon 
as     the friend, phi'osopher an^ guide at least 
bear in mind the     direction that he wanted to 
give, at least do not be unfaithful to a man to 
whom, you say, you look to as someone who is 
your philosopher  and guide.        Therefore, 
when  you  are  thinking  of  replacing English 
as  the medium at the    university level, you 
will have to think in terms of a national 
language only. If Hindi is still not acceptable to 
the South, efforts must be made to develop 
Hindi in such a way that it would be acceptable 
to them and the South be  persuaded     to 
accept     it so that whenever  the     time     
comes  at  the university level Hindi takes the 
place of English and not, for God's sake, the 
regional language because if that happens there 
will be no utility of India. 

5.00 P.M. 

(Mr. Deputy Chairman in the Chair) There 
will be no integrity in our judicial 
pronouncements,, no integrity as far as 
developing the common identity of our people 
is concerned and, therefore, in our enthusiasm 
to be regional let us not behave in a manner 
which will strike at the very roots of our 
cultural heritage and our national integrity. 

PROF. RAMLAL PARIKH: Is the decision 
about the regional language as the medium of 
instruction being taken for the first time by 
this Government, or whether as back as 1965 
the whole Parliament took it? 

DR. RAFIQ ZAKARIA.- There has been 
one group which has been demanding this 
kind of thing. However, it is a question of 
implementation and whenever the question of 
implementation has come up with all the 
authority and power in the hands of the 
Centre, that direction is implemented in a 
manner where no choice is left. I know what 
Gujarat has done and God be with Gujarat; I 
have nothing to say about it. My own feeling 
is,, and I am not talking out of any political 
considerations I feel very strongly that we 
haye to have a link language and today 
whether we like it or not, English is the link 
language. I hold no brief for English. If you 
want to replace English, I can say that Hindi is 
the only answer and even at the university 
level if we are going to have regional 
languages, you shall do nothing but volcanise 
the country. That is my sincere and honest 
feeling in this regard. 

Then, Sir, there is one point where I would 
like to congratulate the Education Minister, 
and that is on his declaration that he is against 
any more universities and colleges being 
opened. At long last we have realised that 
multiple institutions, multiple universities,—
in fact allowing colleges or even schools to be 
without the qualitative approach that Is 
necessary do not help. We have so far been 
playing ducks and drakes with our educational 
system. 

Sir, my friend just now spoke about the 
minority character of Aligarh Muslim 
University. I have no intention of going into 
that controversy but all that I would like to 
emphasise is that when the opposition is 
mounted against any such plea or any such 
demand, it is very easy to say to the 
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minorities:   Don't demand the    minority  
character  for  your     institution. But when 
you   say that, you     must also understand that 
what you      are doing  is  nothing but  
imposing      the majority  character  on those    
institutions. Unless you bring about a stage —
and I do not see any stage arising in the near 
future—you will have   to keep faith with the 
minorities and in particular, with the Muslims.  
In this regard, there has been a betrayal of faith 
with Muslims as far as Aligarh Muslim  
University  is  concerned,  and I am surprised 
at the attitude of the Members on that side.    
When electoral assurances and commitments 
were made during the Lok Sabha elections that 
the minority character of the Aligarh Muslim 
University shall be restored, I fail to 
understand why    the Education  Minister has  
taken     more than a year to bring about the 
necessary Bill before     Parliament.      This 
shows the approach and the    attitude and it is 
from the same approach and attitude that  all 
this antipathy either to Urdu or to the other 
minority institutions, to their schools, to      
their colleges etc. arises an^ then you come 
forward and say:  No,    forget     about Hindus 
and Muslims; forget about the communal 
distinctions and differences. You cannot forget 
like that. You can do it after you have restored       
faith and  confidence  in  minorities.      You 
can do it when they feel that it     has become  
useless  and  unnecessary.   So long as they 
suffer from a sense      of insecurity and 
emotional    resentment about what is 
happening all  around, simply by the might of 
majority     if -   any such thing is  imposed on 
them, then it is the nation ultimately that 
suffers. 

I have done, Sir. Thank you. 

MR. DEPUTY CHAIRMAN: Prof. 
Rasheeduddin Khan. 

SHRI NARASINGHA PRASAD 
NANDA; Sir, what about the Calling 
Attention Motion? 

MR. DEPUTY CHAIRMAN: It will be 
taken up after this discussion is completed. 
This is what the Chairman has decided and 
announced. 

PROF.     RASHEEDUDDIN     KHAN i 
Nominated):   Sir,, when one    stands up to 
speak on the working of     the Ministry of 
Education, one feels, after having been in this 
House for a fairly long time, as if °ne is 
indulging in a ritual, a ritual which will be 
appropriately recorded      for purposes      of 
posterity and certain persons working on the 
academic or the parliamentary system might, in 
occasional footnotes, mention the names of a 
couple of persons who have said something and 
the biological off-springs of some of     the 
Members  of Parliament      might     be satisfied 
that one fine afternoon their forefathers said 
something which was worthy of being said.  I 
am    starting on this somewhat    pessimistic    
note, Mr.   Deputy Chairman,    because,      I 
now realise, particularly      after      the shift  of  
Government,, that      Governments may come 
and go., but the institutional  inertia  of the 
parliamentary system persists.    I have had oc-
casions,  as  an  independent     Member of 
Parliament, to speak more or     less in the same 
vain for the last    eight years. Now, i speak for 
the first time under the auspices of the new 
administration.  I am afraid my   optimism is not 
quite high unless the courageous Education 
Minister  belies  my    pessimism. 

But still I am speaking. I am speak-king 
because there are certain points which have to 
be emphasised again and again. There are 
certain points which have to be mentioned, 
which might make a dent into the bureaucratic 
"facade of the Ministry and which might 
appeal occasionally to the agitated 
consciousness of the Minister himself. 
Therefore, I am submitting for the 
consideration of the hon. Minister certain 
larger aspects. I am not going to indulge—I 
have never done so, as the House knows— in 
any partisan approach or in     any 
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acrimonious debate. But the point remains 
that education has gone by default over the 
years, over the last thirty years. Everybody 
has said it; all my good friends. But what is 
more, education has not been resurrected to its 
place as was promised even by the new 
administration. Let not the other party which 
has been voted out of power feel happy over 
it. But the fact remains that the Janata Party 
has done nothing more glorious than what its 
predecessor had done. This is a miserable 
position in terms of the allocation of the re-
sources which is one index and in terms of the 
complete lack of organic perspective on 
education which is another index. I am afraid, 
with all my regard to the Education Minister, 
as I had to the previous Education Ministers I 
will be less than fair and honest to him if I 
stand up and say 'I congratulate you'. I just 
cannot. I had hoped that a person with such a 
liberal background and with such a sense of 
patriotism would rise to the occasion and 
would belie us. But nothing has been done. 

Sir, even the report for 1977-78 does not 
possess a clear and integrated national picture 
at least about some of the major aspects which 
are covered by the Ministry of Education, 
Culture and Social Welfare. It only speaks, 
and very rightly so, about elementary 
education, about vocational education and 
also obout adult education. Nothing of 
consequence whatsoever about higher 
education, nothing whatsoever about research 
orientation as such and nothing about the 
values which must inform our cultural life and 
intellectual activities. As a matter of fact, Mr. 
Deputy Chairman, I would suggest that edu-
cational planning is an interaction of three 
basic factors, the factor of perspective, the 
factor of values and the factory of study. The 
Janata Government's perspective either at the 
national or at the federal level or at the 
humanistic, rational and scientific level, is still 
very unclear. Apart from occasional speeches 
made, which 

are sometimes self-contradictory, nothing 
clear comes out. Nothing clear comes out as to 
what is the federal educational perspective of 
the Government in power. Nothing comes out 
about continued commitment to the five 
national values which get across the party 
line—the value of democracy, socialism 
secularism, patriotism, world peace and 
peaceful settlement of the issues. Proper 
noises have been made by those who sit on 
the Treasury Benches now, as proper noises 
used to be made by those who used to sit on 
the Treasury Benches earlier. Proper noise, as 
a matter of fact, had not been made on all the 
aspects. Only mute voice of secularism is 
heard. Socialism is hardly articulated and if 
articulated, articulated in an apologetic mood. 
Patriotism, as Dr Sarup Singh said, is the 
refuge of most of us. 

DR. SARUP SINGH:    I did not say that. 

PROF. RASHEEDUDDIN KHAN: 
I have extended it a little further. 
Now, world peace is a slogan which 
is autonomously indulged in by all 
the Foreign Ministers. As a matter of 
fact, Mr. Vice-Chairman, the time 
has now come that the foreign policy 
has not to remain as an organic wing 
of national policy. I would like to 
advance a hypothesis for the consi 
deration of the Members here whether 
it is possible for the most reactionery 
Government to follow a very liberal 
foreign policy and vice versa. You 
have been paying compliments for the 
foreign policy, but there is no index 
of larger national policy. Positive re 
sources, lack of clarity, of co-ordina 
tion between the Federal Union Gov 
ernment and the State Government, 
infilteration of those elements, if I can 
put euphemistically, who counter with 
the healthy culture—these are well- 
known limitations under which we 
suffer. The Union Ministry of Educa 
tion is not clear and imagine how it 
is in a precarious position in terms of 
the   constitutional   jurisdiction. A 
large chunk of education falls within 

205   Re. discussion on the                      [25  APR. 1978  ]                 of Ministry of Edu- 206 
working cation 



207       Re. discussion on the                [ RAJYA SABHA ]                  of Ministry oj Edu-           208 
working cation 

[Prof. Rasheeduddi'n Khan] 

the State sphere.   A certain    aspect falls 
within the  Union sphere.   Even with the 
inclusion of Education   as a Concurrent 
subject by the 42nd Amendment,   things   have   
not  improved too much.  Yet, the fact remains 
that whatever the Union Education Minister  
says  and  whatever  the     Central Government 
says about education becomes a crucial self-
parameter of education policy.    Deviation 
apart,    but by    and large,    the    tember of 
education is reflected by the type of policy 
pronouncement      made by      the Union   
Minister  of  Education  and  by the Parliament.  
As a matter of fact, if you read and analyse the      
statements made on the    subject,      either 
they' are  self-contradictory or      only 
temporal.   We have to be very clear as to what 
you would like to do with the  country's    
educational      development,  in  terms  of  
country's      intellectual development.   Sir, 
they    have been  working   at   cross  purpose.       
I must admit that the statements made by  the  
Education  Minister  and     the Prime Minister 
regarding State autonomy are very positive     
statements. These are welcome statements. It 
has heartened most of us in the University. But 
while proclamation for autonomy stands a'n^ 
persists, cutting across party lines in actual 
operation,,      we find discrimination against 
those   who behold   autonomy  within  the  
campuses. There has been an attempt even to  
identify  scholars    on     ideological lines  and 
still you have been saying that you could not do 
what the previous Government      was doing.      
In other words,  two    wrongs make      a right.  
I would like to be clear    that when  you 
respect  autonomy,      when you  respect the 
right of teacher belonging   to   different   
dispensations   of life and co-existence as equal    
partners, it is a stupendous task of    educating 
the world's largest democracy. There have been  
attempts  even      to curtail viable 
independence and autonomy.   Intellectual  
liberty  of a person has been abridged.  People 
have been stopped from going. People have 

been stopped from contributing. Whatever it is,  
this is  a disurbing  trend. And what is more, 
now an attempt is being made to abridge the 
role of the NCERT.    It should be very clear 
that NCERT was not the offspring of the 
Congress Party in power.  As a matter of fact, 
neither the 10 plus 2 plus 3 system was the 
offspring of the Congress  party in  power.   As   
a matter of fact,, the Congress Party reflected a 
national consensus and it is redounding to their 
credit that what they did was really a reflection 
of the national consensus.  Here history  is  
being  abridged. What is more, a most laudable 
attempt was made to standardise textbooks at a 
certain minimal level and a  panel of experts  
was    established. Probably one can have a 
difference of opinion about the experts,  j can 
concede that.  Probably one can say that this set 
of experts is not good; so we should have the 
other set of experts. But   under the fallacious 
plea      that Marxist text-books are being 
written, these are being removed.  Karl Marx 
would have turned in his grave and serious 
Marxists will join issue      on this.  
Scientifically oriented books, one can say, with 
a rational temper, with a little patriotic large 
heartedness are being removed  and the vacuum      
is being filled  by very cheap,  ordinary 
scholarly books available in the open market.   
These  are the problems. 

I am not speaking as a partywian. If I were 
to speak as such I could have joined the ruling 
party of that time or the ruling party of the 
present time. But 1 am an academic man. 
Therefore,. I am calling attention to these 
facts. Let the Eduation Minister examine this 
with a larger heart. After a long time attempt 
was made to write history text-books with a 
certain wider perspective. History is one of the 
most sensitive areas. All history is selective; 
all history is the process of interpretation. It 
all depends on what values a nation would like 
to evolve and what values a nation would like 
to suppress. If the Education Minister and the 
Government are satisfied that the types      of 
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values depicted in these text-books are 
detrimental to the development of a 
harmonious federal polity, then certainly he 
should rescind them. But if he thinks that this 
sort of textbooks will help rather than the 
other text-books in which certain palaces 
overnight become palaces or one community 
or palaces of one caste, then what is all this 
tamasha which is going on. It is a very serious 
matter and i would call attention to it. 

I would also  like to call attention to the 
recrudescence of the infiltration of unhealthy 
elements within the university campuses.  
More than half the universities, I am told, are 
closed.  I do not want to go into the arithmetic 
of it, but even if a sizeable number of them are 
closed, it is a very alarming proposition,, even 
considering the fact that the Union Minister of 
Education has no control over    them     
directly; they are autonomous universities; but 
it is an alarming proposition      which one has 
to look into.    The edifice of this country will 
collapse if the educational  system collapses.   
We     have been able to identify priorities of 
industrial development and, of late, of rural 
development, of agricultural development.  
But we have to build tne ethos of  a new  India 
around a new man.  And that new man   is not     
a Janata man or a Congress man or a Congress   
(I)   man.    He is  just      an Indian man who  
suffers all    parties, who suffered the 
Congress Party and who probably is suffering 
the   Janata Party and who might suffer the 
other parties which might come into power. 
He is the new man who is struggling to be 
born. He is the new man     who would like 
that the unfinished revolution should be 
completed.  Therefore, let us rise above 
partisan politics and look  into  these    
problems      of textbooks,, of the opening of 
the campuses, of the authentication of 
autonomy, of allowing people a free voice.      
We pride ourselves in being an open society  
on  the  one  side  and  a  federal polity on the 
other side. We have abridged the federal part 
of the polity. 

We have abridged the openness of society.   
This whole arithmetic      about 10 plus 2 plus 3, 
I think it is better we stop this as soon as we 
could. Every system  is  full  of  errors,   as      
every system has its values-      I can    very 
clearly understand that the 10 plus 2-plus 3 
system of education, block upon blockt  is  also  
a   very  viable  system. Why not have  10 plus 2 
plus 3      or 9 plus 3 plus 4? Go on making 
arithmetical calculations.  I am happy that the 
report has, by and large, agreed to having 10 
plus 2.    Plus 3 is     being investigated.   A 
committee has    been set up under the 
distinguished chairmanship      of my  friend,  
Dr.      Adi-seshiah. I welcome him to this 
House. Another  Committee has  been     men-
tioned under      the chairmanship      of another 
friend, Dr.  Ishwarbhai Patel. Let this  
Committee make its recommendations.  But do     
not make    any major structural changes.    
Whatever you do the kingdom of God shall not 
come on this      earth,  it shall be     a mixture of 
diabolical stand for an experimental  study. 

Lastly, I would like to say that the problem      
of specialised      institution must pay more 
attention to the Education Ministry.   I  am 
speaking with some experience.  I would like 
to say that I have no axe to grind.  I   have 
served to the best of my ability many 
institutions.    As a matter of fact,,     I have 
worn many hats.    I am happy that most of the 
hats are now to be on the heads there. I do not 
want   to wear more hats.  But you just cannot 
run institutions unless you  have      a very 
large vision.    I  am particularly talking of the 
Indian Council of Social Science and 
Research, the   Indian Council of Historical 
Research,      and the Indian Institute of 
Advanced Studies  at  Simla.    These  are very      
important national institutions.   We are proud 
of them. As a matter of   fact, the  Institute at  
Simla has helped  us to become free of external 
control and the relationship existing between 
our country and others.  These institutions 
have been augmented.      No attempt 
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should be made to abridge their autonomy. But 
attempt should be     made so that these 
institutions are presided over by people who  
are  not narrow in their heart.  They should be 
wider in  their vision.    I have that fear—I 
may be wrong—that      some of     the 
politicians are  attempting  to  abridge these 
institutions.   I have been associated with  
many  institutions  during the last nine years.    
Dr.  Dutt     also has  been associated  with  
them.   The first review Committee has tried     
to build  them  brick  by  brick.      These 
institutions have been built by people of  
vision   and  courage,  people    who are 
dedicated.   Here I would    particularly pay 
my  compliments  to  Shri J. P. Naik who was 
the first Member-Secretary who has done 
yeoman work in helping education.   Now that    
institution  ought  not  to  be allowed to 
become the preserve of a small group of    
people      and     disproportionately allowed a 
larger part of credit than is their due. 

Sir,, in the field of International col-
laboration I haye taken many years to 
convince the previous Education Ministry to 
work out certain international collaboration 
particularly with the Soviet Union and France. 
I was One °f those who made by humble 
contribution, as Mr. Anand mentioned, until 
things changed. I am co-Chairman of the 
Indo-Soviet Commission for Co-operation in 
Social Sciences. That Commission was estab-
lishes after two years of work which I did 
partly in the Soviet Union a*id partly  here. 

It took much longer time even under the 
previous Ministry than it should have taken. 
The first meeting we had in 1975. The second 
meeting was held in India which was 
inaugurated by the Education Minister, Dr. 
Chun, der. We have worked out a Five Year 
Plan. With great difficulty the Soviet social 
scientists agreed to cooperate with us. I will 
only say it was not an easy job.   It is a 
difficult 

job.    We have to build multiple ties with the  
first world  and the  second world.    The 
socialist world had some serious  grounds  of     
suspicion     over work.    But they also opened 
this up. But I would not like that any major 
change should  take place to weaken the type 
of friendship and cordiality between  the  two  
countries     because while at the diplomatic 
level whosoever is in power in the academic 
field there has to be much scholarly bona fieds 
with other scholars if the scholars have to open     
themselves     up. These are very sensitive 
issues    I am making in the House because it is 
a national  problem.     I  would     suggest that  
even  if  the  Education   Minister considers 
that the Commission which is only working for 
the last tree years must be changed before the 
term of five years which we thought will be the 
normal term, at least such people should be put 
on that who enjoy the confidence of 
progressive mankind in India   and  would not 
rouse  suspicion among partners from the 
Soviet Union and others.    These are the 
problems which  I   am  submitting  with     
great care and consideration.      I have had 
enough of my share of national pres. tige, 
honour aid professional satisfaction.   Again I 
tell you, I am speaking because these are    
problems    which, unless settled with    larger    
national consensus, will always fail to make a 
dent. 

I hope when I speak on the discussion of 
the Ministry next year, I will have something 
more complimentary to say to the Education 
Minister. At the moment I will only say that 
my personal affection for him persists and 
continues. Alas! I do not find myself in a 
position to pay such compliments to the policy 
perspectives which have so far been 
articulated. 

MR. DEPUTY CHAIRMAN: There is still 
a long list of hon. Members who would like to 
speak but, as the House knows, we have a 
Calling Attention Motion coming up and the 
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Minister for Information and Broadcasting is 
going to make a statement If the hon. 
Members agree we can close the discussion 
here and the Education Minister can reply. 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUN. DER): Mr. 
Deputy Chairman, Sir, at the outset I should 
say that the discussion today has been of great 
encouragement to us on the whole because 
many of the hon. Members on this side and 
also on the other side have approved of the 
priorities that this Government has spelt out 
since last year. I know that there are some 
discordant notes, specially from the 
honourable Member, Shri Khurshed Alam 
Khan and also the hon. Member, Prof. 
Rasheeduddin Khan, but I am not perturbed by 
that because education is a subject on which 
there is bound to be difference of opinion. So, 
we have to look at the problem as a whole and 
try t<j see how we can direct our attention to 
the place where attention is most required. 
And we have found out that in our country, as 
many hon. Members have stressed, 'here is a 
large number of illiterates mounting to several 
crores, both adult illiterates and also children 
who do not go to the schools. Then there is a 
large number of drop.outs which also has been 
stressed during this debate. Therefore, on 5th 
April last year I indicated on behalf of the 
Government that the priorities of the edu-
cational pattern should be changed and we 
should give more emphasis in the coming five 
years on adult education in the first place, 
universaliza-tion of elementary education in 
the second place and non-formal education for 
drop-outs in the third place. That does not 
mean that this Government will neglect higher 
education. We wanted to consolidate whatever 
advantage we have derived from higher 
education rather than expand higher education 
indiscriminately and I am glad to find that 
some of the hon. Members including Dr. Rafiq 
Zakaria, on the whole, accepted our line with 
Tegard to higher education that there 

should not be multiplication of universities or 
colleges. So that is the priority which I had 
spelt out last year. 

We have followed this up by holding a 
series of conferences, setting up committees 
and discussions with different groups of 
people so that a national debate has gone on 
throughout the year in different parts of the 
country; and letters to the press, editorial 
comments, special articles in the newspapers 
have come out either to support us or to 
criticize us. I welcome all such writting and 
expression of views and I offer my thanks to 
all those educationists, teachers, parents and 
other people in different walks of life who 
have helped us and co-operated with us in 
formulating our major policies. Now we notice 
that in certain sections there is some ap-
prehension that we are not proceeding fast. We 
should, according to them, suddenly change 
the pattern and try to impose this pattern over-
night. In otner sections we find that there is a 
warning that we must not tinker with our 
educational system and we should try to 
consolidate whatever we have already got. 
Here again, you will find a contradiction in 
approach. But, as I again refer to Dr. Zakaria, 
because he indicated that I have tried to 
proceed cautiously, I should repeat that I have 
tried to do so because we have to deal with the 
future of millions and millions of our children 
and youth, so that we cannot by our own flat 
introduce certain things which might spoil 
their future altogether. Then again, our 
limitations, particularly the Constitutional 
limitations of the Union Ministry of Education 
and culture have been rightly pointed out by 
Dr. Rasheeduddin Khan because education 
still, by and large, is in the State List, although 
under the 42nd Amendment it has been 
brought into the Concurrent List. As you 
know, under the articles of our Constitution, 
unless and until Parliament passes some law, 
the matter will remain in the State sphere and 
the Central Ministry will not have any 
executive power in this field.    Then again, the 
whole question 
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whether education will continue to lemain in 
the Concurrent List or not, is still under debate 
and a final view will be taken only after there 
is a dialogue with all the sections of this 
House and the other House so that we might 
finally decide what will be done with regard to 
the location of education in the list of the 
Constitution. Till then, and till ultimately 
Parliament is able to pass any law concerning 
education, we are not able to make much 
headway in bringing about a change in the 
educational pattern. Therefore, at every'stage, 
eve*i if we pass a certain resolution, even if 
we submit some report, even if we indicate 
some guidelines we have to con. suit and take 
the States into confidence. Even if it is 
retained in the Concurrent List, as Dr. 
Malcolm Sathianathan Adiseshiah pointed out 
that in a big country like India, it is not 
possible for the officers in Delhi to control the 
primary schools in distant parts of the country 
throughout and change their pattern and the 
system of education. We have to take the 
States into confidence, we have to take the 
officers of the States into confidence. In fact, 
this is what we are trying to do. 

I would like to indicate to you, Sir, briefly 
what we have done in the last one  year.     
Apart  from  spelling out the  priorities,   which   
I  have   already indicated,  we have had  
consultations also with different  sections     of     
our people, we had set up two committees, one 
headed by Dr.  Isharbhai    Patel, Vice-
Chancellor of Gujarat University and the other 
headed by    the    hon. Member,  Dr.   Malcolm     
Sathianathan Adiseshiah in relation to plus 2 
system of education, particulary    the    voca-
tional side.    Apart from that, several Working 
Groups had    been    set    up consisting of not 
only officers but also experts in the field and 
some of the hon. Members of this House had 
been associated—I believe, Sir,    you    were 
also connected with one such Working Group 
dealing with cultural matters— and we have 
tried to find out what we 

can do in the shortest possible time. After that, 
we have to make provision for finances not 
only for one year but also for the coming five 
years. Therefore, we had to hold discussions   
with the  representative?   of  the     Planning 
Commission  and  also the  representatives of 
the States as they would come and indicate 
their    priorities so that there would be a sort of 
tripartite discussion between the    officers of    
my Ministry, the officers of the State Gov-
ernments and the representatives    of the 
Planning Commission.    I am glad to  tell  you  
that the major  priorities that  we  have  
indicated  have     been accepted by and large 
by the Planning Commission and also by the 
representatives of the States, and the result is 
that in the coming Plan, from the 32 per cent 
budgetary allocation for elementary education, 
we have raised it to  about 50  per cent.   
Therefore,  for elementary  education as 
stressed    in the  several  points  which  have  
been raised in the course of the debate, we can 
have some forward look in    the sense that 
there will be some possi-oility  of  expanding   
elementary   education and improving the type 
of education that will be imparted at    the 
elementary stage.    This is in keeping with our 
Constitutional responsibility. Some  of  the  
Hon.     Members     have pointed out that we 
are trying to bring about 3 crores or more of the 
number cf   our   children   of   school-going   
age into  formal  or non-formal  education 
system and because of this change in the 
priority which is backed by financial provision, 
it may be possible for us to do so.    In the 
sphere of adult education,   whereas  in  the   
last  Plan only Rs 18 crores had been provided, 
in the coming Plan Rs 200 crores have been 
provided, and the Planning Commission has 
assured us that if we can show results, money 
will not be a constraint.    That is a very big 
assurance, and if we go ahead with all the mea-
sures  that  we  intend  to  take,     then there 
will be a revolution in the field of education; it 
will really change the intellectual pattern of our 
country. 

What has been done in the past? In the past, 
Sir, more and more emphasis 
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was placed on higher education. I am rot 
blaming the previous Government for this. I 
am not saying that whatever has been done in 
the field of higher education has gone down 
the drains. I do not believe in that type of 
pessimistic assessment. Certainly, in the field 
of higher education our teachers and students, 
by and large, have contributed their mite 
towards the development of our country. We 
have some of the best brains in the country 
who are the products of the past few years of 
education. As engineers, technicians, doctors, 
lawyers and teachers in many fields they have 
made direct contribution towards the 
development of our country. I am glad to say 
that many of them are being invited to other 
developing countries for the purpose of 
development of those areas. I should say that 
in some of the developed countries as well, 
our specialists are being invited and received 
with great honour. That must be said in praise 
of the higher education that we have and the 
work that has been done in our universities or 
institutes of technology and various other 
institutions. At the same time, I am quite 
conscious of the limitation of these 
institutions, on which I shall dwell after some 
time. 

But, what was neglected in the past was that 
a great mass of the people who should have 
got the benefit of education either through 
formal or non-formal system, did not have that 
opportunity, or even if that opportunity was 
provided that was perfunctory. Now this we 
are going to change and I should think that 
that can be the real socialistic approach 
towards the solution of the present problem 
because if we do not want to have an elitist 
society but want to have an ega-litarh-i 
society, we must try to raise the intellectual 
standard of the large mass of our people who 
are illiterate and who have been deprived of 
the fruits of learning because of the policy 
which was pursued by the previous 
Government. There is now a major change in 
our outlook and we are going to implement 
these changes as soon as 

possible. As I have said, proper financial 
allocation has been made. I do not say thai 
that is quite adequate. But still I say that 
whatever has been provided, together with 
allocations which are made to the States, can 
allow us to make a dent on the old pattern so 
that within five years we will be able tc 
proceed in a large way and ultimately that 
will change the intellectual climate of the 
country. 

So far as adult education is concerned, we 
have fixed a target for    ourselves; that i? to 
say, we want to make ten crores of adults 
between the ages of 15 and 35 literate within 
five years. It is a gigantic task but not an 
impossible task.    I    am    glad    that    Prof. 
Sourendra   Bhattacharjee   offered   co-
operation on behalf of their teachers' 
organisation.    At one time I was connected 
with that organisation as Vice-President for  
two  consecutive years. I am glad that many 
voluntary associations are  coming  forward  
and  we are trying to involve the labour asso-
ciations, labour unions    and    various other  
bodies.     We  have raised     the number  of  
students  associated     with the National 
Survey Scheme to four lakhs.    Now, if thes-e 
four lakh boys and girls can train up ten adults 
per year, that will give us 40 lakhs and in five 
years, this source alone may give us two crores 
of literate adults.    Then there are 20 lakhs of 
primary teachers. If we can involve even half 
of them in this very noble mission at this rate, 
then we can get a few crores of adults madf 
literate within five years' time. But this is not a 
mathematical calculation only.    As some hon.  
Members rightly pointed out, this is a question 
of motivation.    Therefore, we are proceeding 
in a systematic manner.     A series of 
discussions have been    held with  different  
groups     and     experts have been consulted.    
Voluntary organisations  which  have  worked  
in   the field for the  last several years    and 
have acquired  a great deal  of experience are 
being    consulted at every stage.   We have got 
very good officers with  great experience in the 
field.   I em quite confident that with the help 
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of the State Governments and also the various 
agencies that I have mentioned, it will be 
possible for us to attack this stupendous 
problem. 

Then again with regard to primary and 
secondary education, Sir. we want to change 
the content of education more than the year 
pattern. Of course, the year pattern is also now 
under review. But we know that the content of 
education has to be changed if education is to 
be related to life and is to lead to the 
development of society. Prof. Ramlal Parikh 
rightly stressed the important aspect of socially 
useful productive work which is inspired by 
Mahatma Gandhi's idea of Basic Education. 
We cannot borrow that idea wholly in our 
present system because of financial constraints 
and absence of a psychological commitment. 
But even then we are trying to inject that idea 
in the field of primary and secondary 
education so that from class I onwards, 
children will have a social commitment and 
will be allowed to do work with their hands or 
to do social service so that they are not 
alienated from society. In this field also we 
would be able to rrake some headway. That 
again will change the mental structure and 
social outlook of our students in the coming 
years. So this is the type of change that we are 
going to introduce. But I concede that this is 
not an easy task. I also state that jt is not the 
sole responsibility of the Education Ministry at 
the Centre. So what have we dene? There was 
a meeting of the Central Boards of Secondary 
Education and representatives from all over 
the country had assembled at Chandi-j»aih in 
February last. I presided over the plenary 
session. And when the report of the Ishwarbhai 
Patel Committee was submitted there, they had 
a long discussion. In that discussion some of 
the Chief Ministers and Education Ministers of 
States had also participated. And they have, by 
and large, accepted the principles which have 
been enunciated with great stress 

on the concept of socially useful productive 
work. We wanted to reduce the load of books 
and the load of subjects and the Central Board 
of Secondary Education in the last 
examination held in March, 1978 has already 
reduced the load by one-third; that means, 33 
per cent of their book load has been already 
reduced, and in the next year some of the 
other subjects will be dropped. In course of 
that, for purposes of reduction of books, no 
doubt the textbooks will get a new lixk and 
we are after that exercise, and you will find 
that proper textbooks are written, certainly in 
a scientific manner, not in a haphazard 
manner. 

Now, some reference has been made to 
history text-books. I think a lot of lime of this 
House has been taken on this topic and I have 
fully discussed this matter and tried to answer 
the points raised in that connection. Ar.d I 
have told the august House and the 
honourable Members that the Government is 
not proceeding in a haphazard manner. 
Certain complaints live come regarding these 
textbooks which are published at the cost of 
the public, that means, by the Govern. ment, 
and these books are of a monopolistic nature. 
Now, why should a book which is published 
by the Government be the subject-matter of 
criticism? We have now under consideration 
all these matters. Therefore, it is under 
consideration .   .   . 

DR. V. P. DUTT: Sir, I would like to ask 
the honourable Minister the meaning of the 
word 'monopolistic* . . . 

DR. PRATAP CHANDRA CHUN 
DER: ____and we have been discuss 
ing this matter in this House and I 
have fully explained the stand of the 
Government. In every sphere some 
of the honourable Members are 
against monopoly except in intellec 
tual sphere to help only a few of 
their friends in the university campus. 
I am not in favour of this kind of 
a 
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DR. V. P. DUTT: Sir, the honourable 
Minister is casting aspertiona on other 
Members of this House. I have made the 
suggestion not to help anybody. The 
honourable Minister goes on repeating 
'monopolistic nature'. I should like to know 
what the meaning of monopolistic nature' is. 

DR. PRATAP CHANDRA CHUN-DER: 
Now, about the other aspects of educational 
development this l0-(-2 system has been very 
often mentioned, and you will be greatly 
interested to know how the previous Govern-
ment had dealt with this matter in the past. The 
Kothari Commission took two years to give its 
report. Then the national policy on education 
was decided upon two years later. The Kothari 
Commission submitted its report in 1966. The 
national policy on education which adopted this 
10+2 pattern was accepted by both the Houses 
in 1968. And this 10+2 system was accepted by 
the Central Board of Secondary Education by 
1975-76. So it took s0 many v years to accept 
this 10+2 pattern by the Central Board of 
Secondary Education and the idea was sought to 
be sold to the State Governments and by and 
large all the State Governments except one or 
two had been ruled by the Congress Party. I 
also belonged to the Congress Party in those 
early days. Therefore, 1 also take some 
responsibility for the evils which were 
introduced because of sudden introduction of 
this system as. the Kothari Commission wanted 
that this system should be spread over 20 years' 
time. But all of a sudden an attempt was made 
to impose this system before the teachers were 
trained, before the books were ready and inputs 
were brought in for the purpose of raising the 
standards of the schools. The result was that 
there was a great deal of haphazard 
development in different parts of the country. 
And you will be surprised to know that in spite 
of such fanfare there are three States which 
have not yet adopted the 10+2 system up till 
now—they are the Punjab, Rajas- 

than and Madhya Pradesh. Rajasthan and 
Madhya Pradesh were ruled by the Congress 
Party for a long time. Then again the Punjab 
also for some time was ruled by the Congress 
Party. But they have not yet adopted the 10+2 
pattern. Others have either adopted the system 
or are in various stages of implementation or 
have communicated their acceptance in 
principle only and are intending to switch 
over. Therefore, it is wrong to say lhat 10+2 
is an absolute system which is in force 
throughout the country cr it is a uniform 
pattern adopted throughout the country. That 
is not so. Last year when I called the meeting 
of the Education Ministers of the States, in 
principle they agreed that 10+2 system should 
be introduced. But then there was a meeting 
of educationists in New Delhi headed by the 
late Dr. Shriman Narayan. There they had 
come to the conclusion that possibly the 
better structure would be S+4 which is not a 
whimsical pattern as some hon. Members 
suggested. They said it would be 6+6 or 9+3 
as well. It is not a whimsical pattern at all. 
Why is the figure eight chosen? As you know, 
article 45 of our Constitution says that 
elementary education upto the age of 14 years 
must be made free and compulsory. That is 
the duty of the State. Fourteen years of 
education will generally cover upto the eighth 
standard of elementary education. So, this 
figure of eight has been suggested in keeping 
with the Constitutional responsibility. Eight 
years of education in one block will enable us 
to discharge our Constitutional responsibility 
and education above that can be grouped 
together and called secondary education. The 
total will still be 12 years. I do not know how 
Dr. Zakaria could say that students who have 
passed eleventh standard are somewhat per-
turbed. From class XI they will go to the next 
class because the total year pattern is the 
same. There is no reason for Dr. Zakaria to 
say that. I would like to say that we are not 
going to impose anything on the States.    It 
was said that 10 + 2 pattern 
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imposed on the States. No. It is for the States, 
depending on their financial and 
organisational capability, to accept it in 
different parts of the country. If a new 
suggestion has come, it will be for the States 
to accept or reject the proposition. I propose 
to call a meeting of the Education Ministers 
of the States to draw their attention not only 
to this pattern but also various other matters 
for the purpose of implementation of this 
system .   .   . 

DR.  RAFIQ  ZAKARIA:     What    is his 
attitude in this regard? 

MR.  DEPUTY CHAIRMAN;   Order, 
order. 

DR. PRATAP CHANDRA CHUNDER: In 
the field of higher education, there are certain 
things which certainly deserve consideration. 
We are very much concerned over the stu-
dents unrest which is taking place in different 
parts of the country. I have earlier stated in 
this august House and I will repeat it again 
that the statement that more than 50 per cent 
of our universities have been closed is wrong 
and it is creating an atmosphere in the country 
which is going against our system of higher 
education. It is true that some of the 
universitities have been closed—some for two 
months and some for two days. There is'no 
one pattern throughout the country. But I 
concede that there is greatlrouble in our 
campus and we are trying to tackle this from 
various angles. In the first place we are not 
encouraging these disturbances and 
universities are given a hand in dealing with 
these disturbances. So far as police help is 
concerned, whenever the universities want 
such help, it is given. Then again, I have 
written to the Chief Ministers and my 
Secretary has written to the Vice-Chancellors 
to set up bodies for negotiation with the 
students so that they do not feel that their 
legitimate grievances are not being looked 
into. I have met a large number of student 
deputations and I am alwiys  available to  the 
students 

and other bodies connected with the 
universities. So, whether in the 
matter of law and order or in the 
matter of administration of the 
universities or in the mat 
ter of having negotiations with 
the students, we are trying to build 
up some atmosphere where peace 
might prevail. I do not want to have any 
comparisons. But some of the honourable 
Members pointed out as if the situation is very 
bad now and it was quite a heaven in the past. 
But, Sir, from "fne records of the previous 
Government, we have found that there were 
about 11,500 cases of student violence and 
student agitations in 1974, whereas in 1977 
there were about 75U0 "cases' only. I am not 
quite happy with the number of such cases in 
1977. But I want to stress that the posltioltts 
not bad as it was in 1974. Again, emergency 
was imposed. Naturally, many of the activities 
of the students were curbed and the students' 
unions were banned throughout the country. 
But we have restored to the students their 
legitimate democratic rights and they are 
having their unions in most the universities. 
We believe in democracy and democracy we 
have restored. But, Sir, what do we find about 
the violent activities of the students? In 1976, 
at the height of the emergency, Sir, 43.5 per 
cent of the cases of student unrest had been 
violent whereas last year only 15 per cent of 
such cases had been violent. Do these figures 
prove that the position is much worse than 
what it was in the past? Certainly not. But we 
are not quite happy. I repeat that we are not 
happy and I am trying to do my best and I am 
trying to contact the State Governments and 
the Vice-Chancellors and I am meeting the 
representatives of the Vice-Chancellors also. I 
have also attended the Conference at Rajkot 
and I have talked at the meeting to the Vice-
Chancellors in this regard. In this way, we are 
quite confident that, given the ~"gOotfwTn 
and support from all sections of this House 
and also from outside, it will be possible for 
us  to  contain    student    violence.    If 
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necessary, Sir, and 'if you permit, .again the 
matter can be discussed in detail because there 
is not much time mow. 

Now, Sir,      regarding      the     per- 
iormance of the University      Grants 
Commissions,  sometime  ago,   a  Com 
mittee was appointed and the Report 
of that Committee has come, we have 
set .up a Committee of Secretaries and 
other officials and we are now con 
sidering to what extent we shall be 
able to improve the working of     the 
University    Grants   Commission.   The 
honourable Member, Shri Shahi, had 
pointed out    the    recommendation of 
the Public Accounts Committee about 
certain contracts in connection     with 
some    building     operations    in    the 
various educational institutions at the 
instance  of    the   University     Grants 
Commission.   I  am glad  to tell you, 
Sir, that   the   Report   was   submitted 
only last week and by now we have 
appointed  Shri N. D.    Raj an,    Chief 
Engineer  (Vigilance), CPWDj as   the 
one-man   Committee   to   inquire   into 
the circumstances leading to the cor 
nering  of  over  200  building  projects 
costing Rs. 3,22 crores in the univer 
sities   and  colleges  in  several  States 
toy two Delhi-based firms  of    archi 
tects, and to determine whether there 
has been any connivance on the part 
of  any   official    of    the    University 
Grants    Commission.      The    Inquiry 
Committee will give its findings   and 
recommendations within  a  period of 
two months from the commencement 
of the  inquiry.    You will, therefore, 
see,  Sir, that we are trying to    im 
prove the working of the University 
Grants Commission.      Now,     the 

Tionourable Member, Shri Sisodia, I 
believe, indicated that there is some 
flaw        in        our        approach to 
higher education through the working of the 
University Grants Commission and he has 
said that the University Grants Commission 
does not give any help to any institutions 
which are having students less than a 
thousand in number. But the position is not 
so. The colleges located in the backward 
areas, for projects up to five lakhs in- 

cluding buildings, need have only three 
hundred students as the minimum enrolment 
number. Colleges providing two-year degree 
courses in arts and science need have only 
200 as the enrolment number. In some cases, 
for projects up to three lakhs only for 
buildings, the colleges providing two-year 
degree courses in arts and science and 
commerce need have only 150 students as the 
enrolment number. Therefore, it is not correct 
to say that the University Grants Commission 
is simply concerned with a large number of 
students in the institutions. 

6 P.M. 

There are many other points which the hon. 
Members have raised. I do not have much 
time. But I have tried to cover some of these 
points, and if I have missed some of these 
points, I will certainly try to explain the posi-
tion to the individual members concerned if 
they so desire. 

With these words, Sir, I would like to thank 
the hon. Members and I seek their cooperation 
in implementing the new policy which this 
Government has placed before the country. 

DR. RAFIQ ZAKARIA: I have just to seek 
one or two clarifications from the Minister. I 
feel that his statement will cause more 
confusion. He has himself admitted that except 
in three States the 10+2 system has been 
adopted. It has been working for the last 
several years. Now, the attitude of the Centre 
is still not quite clear. I would like to know 
what is going to happen to those students 
where the system has been accepted and 
implemented? How does f the Centre propose 
to keep this matter open all the time and not 
say anything? I may assure the Education 
Minister that it is not with a view to criticising 
or attacking the Ministry that I am asking for 
this explanation, but I feel that it would be in 
the interests of the country if this position is 
classified. 
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SHRI K. K. MADHAVAN: Sir, I ail from 
Kerala. There we have in-roduced 10+2+3 
system for nearly J years, and we have 
prepared the :xt books, the colleges, the 
buildings, ae laboratories, etc. according to 
the equirements of that pattern of edu-ation. 
Now if you ask our State to witch over from 
that system, it will reate a lot of difficulties. 
I will tter a word of caution that our edu-
ational system is a thing which ought o be 
amended or re-modelled ac-ording to the 
requirements, with the tmost caution and 
care, for the sake f our future generations. 
Therefore, 'ou have to be very cautious 
about t .  .  .   (Interruptions). 

REFERENCE TO ALLEGED MISUSE 
IF     AIR      FOR     PROPAGANDA—

contd. 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI JLL K. 
ADVANI): Sir, this question /as raised this 
morning—about a iews item      put     out 
by the A.I.R. 

could not react to it on the spot; I aid that I 
would check up further. I lave this to say. 

A news item was broadcast by AIR n the 
morning of April 7, 1978, in Inglftm and 
Hindi bulletins that three Congress (I) 
Members, who were ac-ompanyTng the 
Party President on /ay from New Delhi to 
Aligarh in he ACC Compartment of a train 
/ere 'allegedly caught' travelling irithout 
ticket. They were fined Rs. 00 each. The 
news item was based a a Samachar report 
which was also arried by some of the 
newspapers. UR report put it very cautiously 
and ised the words 'allegedly caught'. It was 
a categorical report toy Samachar /hich even 
gave the amount of fine mp'osed. When the 
report was denied y Shri Buta Singh, 
General Secretary f Congress (I), the denial 
was also roadcast on April 8, 1978, both in 
he English and Hindi Bulletins by IR. 

 

SHRI KHURSHED ALAM KHAN 
(Delhi): There must be a reply. 

SHRI LAL K. ADVANI; If he 
wants to continue the debate, it is 
all right. But the Members 
here      are      intelligent enough 
to understand that "Samachar' is not a 
Government agency. Sama. char puts out 
reports which are published by the 
newspapers. But our responsibility goes to 
this extent that we have to publish a 
contradiction and a denial. If our people had 
failed to publish the denial, I will have cer-
tainly pulled them up. But they have 
published a contradiction. All that was 
pointed out was that they did not publish the 
contradiction. I have checked it and I have 
made a statement on that basis. 
(Interruptions) 

MR. DEPUTY CHAIRMAN: It can be 
raised on other occasions.. Shri. Mahanti. 

(Interruptions) 


